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REPORT DATED 17.08.2024 OF TELANGANA POLLUTION CONTROL BOARD (R-3) IN

APPEAL NO. 15 OF 2020 FILED BY FILED BY THE CONSERVATION ACTION TRUST,
MUMBAI,

It is to submit that, the Conservation Action Trust, Mumbai and others filed an Appeal No 15 of
2020 against the issue of Environmental Clearance dt.29.06.2017 to M/s. Telangana State
Power Generation Corporation (M/s, TSGENCO) for establishment of 5 x 800 MW super critical
coal based Yadadri Thermal Power Station at Veerlapalem (V), Damarcherla (M), Nalgonda
District.

The Honble NGT Vide -Judgment dated 30.09.2022 has ™“Suspended the Environmental
Clearance granted to the 4th Respondent (M/s. Telangana State Power Development
Corporation Limited) and also directed MoEF&CC to issue additional ToR to the Project
Proponent for conducting further studies and directed that the entire exercise must be
completed by the project proponent and the EAC and the issuing authority within a period of 9
(Nine) months”. The -case was last listed for hearing on 15.07.2024 and directed to file
compliance report. .

In this regard, the follbwinq is submitted:

1. M/s. Telangana State Power Generation Corporation Ltd., (TSGENCO) has. proposed to
set up 5x800 MW Super Critical Coal Based Yadadri Thermal Power Station (YTPS) at
Veerlapalem (V), Damarcherla (M), Nalgonda District. ‘

2. M/s. Telangana State Power Generation Corporation Ltd., (TSGENCQ) has obtained
additional ToR vide No. F.L-11011/13/2021-IA-I dated 08.11.2023 and requested
TSPCB, Regional Office, Nalgonda on 10.01.2024 to conduct Environmental Public
Hearing (EPH). '

3. The District Collector, Nalgonda has fixed the date & time of Public Hearing i.e. on
20.02.2024 at 11 AM near the proposed site as per additional TOR dated 08.11.2023.

4. As per the provisions of EIA Notification, a press notification regarding the Revised
Public Hearing as per the Additional TOR dated 08.11.2023 was published in Andhra
Jyothi (Telugu daily) and The Tlmes‘ of India (English daily) newspapefs on 18.01.2024
( Annexure - I) duly giving 30 days time to thebpublic to submit their opinions,’
objections, suggestions étc. in wrifing. The Executive Summaries both in Telugu &
English and the draft EIA reports were displayed for access to fhe public at designated
offices and also placed in the website of TSPCB. '
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5. The Revised Environmental Public Hearing was conducted on 20.02.2024 at 11 AM and
Proceedings/minutes were recorded accordingly (Annexure - II) and the Minutes of
the EPH were communicated to the MoEF&CC, Gol. on 02.03.2024.(Annexure - III).

6. The MoEF&CC, Gol, New Delhi has issued Environmental Clearance Amendment order
No.J-13012/18/2015-IA.I (T) dated 07.05.2024 for the proposed Thermal Power Plant of
capacity - 5 x 800 MW.(Annexure - IV)

7. The Project Proponent applied for CFE amendment for the proposed Thermal Power
Plant of capacity 4000 MW(5x800 MW) and the Board vide order dated: 03.06.2024.
(Annexure - V) has issued amendment and extension to earlier CFE order order
dated:25.07.2017.

Place: Nalgonda.

Date: 17.08.2024 A3

ENVIRONMENTAL ENGINEER
ENTR G HMENTAL ENGINEER
Telangana Pollution Control Board,

Regional Office, Nalgonda.
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Minutes of the Environmental Public Hearing held as per directions of
MOEF&CC, Govt. of India in connection with Additional Terms of Reference
(ToR) dated 08.11.2023 for 4000 MW (5x800 MW) Super Critical Coal Based
Yadadri Thermal Power Station (YTPS) at Veerlapalem (V), Damaracherla
(M), Nalgonda District, Telangana State by M/s. Telangana State Power
Generation Corporation Limited (TSGENCO) on 20.02.2024 at 11.00 AM.
Venue: In the premises of the existing project area, 4000 MW (5x800 MW)
Super Critical Coal based Yadadri Thermal Power Station, Veerlapalem (V),
Damaracherla (M), Nalgonda District of M/s. TSGENCO.

The following Public Hearing Panel Members were present:

' SI.No. Name of the Panel Member Name of the Department & Designation |
1, Smt. D. Hari Chandana, IAS Collector & District Magistrate,
Collector & District Magistrate, Nalgonda. Nalgonda.
2 Sri P. Suresh Babu, Representative of T.S. Pollution Control
Environmental Engineer, T.S. Pollution Board.
Control Board, Regional Office, Nalgonda.

The following Government Officials were also present:

Sl.No. Name & Designation
1t Sri J. Srinivas, Additional Collector & Additional District Magistrate, Nalgonda.
2 Sri B. Chennaiah, Revenue Divisional Officer, Miryalaguda Division, Nalgonda District.
3 Dr. S. Purushotham Reddy, Assistant Environmental Scientist, TSPCB, Regional Office,
Nalgonda.
4 Dr. M. Rama Krishna, Assistant Environmental Scientist, TSPCB, Regional Office,
Nalgonda.

The following representatives of M/s. Telangana State Power Generation
Corporation Limited and other officials were present:

Sl.No. Name & Designation

1 Sri S.A.M. Rizvi, IAS, Chairman & Managing Director, M/s. Telangana State Power
Generation Corporation Limited.

2 Sri A. Ajay, Director/Civil, M/s. Telangana State Power Generation Corporation
Limited.

3 Sri M. Sachidanandam, Director/Projects, M/s. Telangana State Power Generation
Corporation Limited.

4 Sri P.V. Srinivas, CE/TPC, M/s. Telangana State Power Generation Corporation
Limited.

5 Sri 1. Sammaiah, CE/Construction/YTPS, M/s. Telangana State Power Generation
Carporation Limited.

6 Sri E. Hanuman, CE (NC)/Technical to CMD, M/s. Telangana State Power Generation
Corporation Limited.

7 Sri G. Sreenivasa Rao, CE/Civil/Thermal, M/s. Telangana State Power Generation
Corporation Limited.

8 Sri Y.B.S. Murthy, EIA Consultant, M/s. B.S. Envi - Tech (P) Limitea, Secunderabad.
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At the outset, the Environmental Engineer, TSPCB, Regional Office, Nalgonda
invited the people gathered at the venue and public representatives and other officials to
participate in the environmental public hearing held in connection with Additional Terms of
Reference (ToR) dated 08.11.2023 issued by MoEF & CC, Gol for 4000 MW (5x800 MW) Super
Critical Coal Based Yadadri Thermal Power Station (YTPS) at Veerlapalem (V), Damaracherla
(M), Nalgonda District, Telangana State. He invited the District Collector, Nalgonda to occupy
the dais and conduct the public hearing in accordance with the procedure laid down in the
Environment Impact Assessment Notification (EIA), 2006 issued by the Ministry of Environment,
Forests and Climate Change, Government of India. While explaining the salient features of the
EIA Notification, 2006 S. O. (E) No.1533, dated 14-09-2006 and its subsequent amendments
issued from time to time, he stated that the public hearing is a mandatory process for the 4000
MW (5x800 MW)Super Critical Coal Based Yadadri Thermal Power Station (YTPS) at
Veerlapalem (V), Damaracherla (M), Nalgonda District, Telangana State as per Additional Terms
of Reference (ToR) dated 08.11.2023 issued by MoEF & CC, Gol. He stated that the intimation
of public hearing was published in *Andhra Jyothi, Telugu Newspaper and in ‘The Times of India’
English Newspaper on 18-01-2024. The Executive Summary of the project and other relevant
information was displayed at the offices of the local bodies and the Collectorate to enable the
public to access the information. The present project is categorized as ‘A" and the
environmental public hearing is being held to elicit the views, opinion, suggestions and
objections if any on the proposed project. He informed that the meeting would be conducted in
the presence of the District Collector and the details of environmental impact studies would be
explained by the Environmental Consultant / Proponent of the project, who would also clarify
the doubts related to environmental impact if any on the project at the end of the session. He
assured the public that opportunity would be given to all the public, who intended to speak on
environmental aspects and the public hearing would be continued till the last person offered his
opinion. Those, who could not get the opportunity during the hearing, were free to offer their
views or opinion through written representations, which would be enclosed along with the
minutes to the MoEF & CC. He informed that the entire proceedings of the hearing process
would be video graphed and sent unedited to the Ministry of Environment and Forests and
Climate Change for further appraisal and no final verdict on the proposal would be taken during
public hearing. He then requested the District Collector, Nalgonda to conduct the proceedings of
Public hearing.

The Collector & District Magistrate, Nalgonda: She welcomed all the people
gathered at the venue. She then invited the Company representative, Sri A. Ajay, Director,
TSGENCO to explain to gathering regarding Project proposal and requested the public to listen
the details of the project and then respond after completion of the project proponent’s address.

Sri A. Ajay, Director/Civil, M/s. Telangana State Power Generation
Corporation Limited: He welcomed all the people gathered at the venue, public
representatives, Management of the industry, other officials, NGOs, Print and Electronic media.
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He stated that purpose of conducting this public hearing was to reflect upon Additional Terms
of Reference (ToR) dated 08.11.2023 issued by MoEF & CC, Gol in compliance with Hon'ble
NGT order, for 4000 MW (5x800 MW) Super Critical Coal Based Yadadri Thermal Power Station
(YTPS) at Veerlapalem (V), Damaracherla (M), Nalgonda District.

»> Telangana State Power Generation Corporation is establishing Yadadri Thermal Power
Station (YTPS) with 5 units of 800 MW capacity each with a total installed capacity of 4000
MW at Veerlapalem Village, Damaracherla Mandal, Nalgonda Districtof the Telangana
State. This will immensely help in meeting the present and future needs of our state. At
present, 29000 MW capacity of thermal power plants are under construction in 22
locations throughout India. One of them is Yadadri Thermal Power Plant.

> Environmental Clearance from the Ministry of Environment, Forest and Climate Change,
Government of India was received on 29.06.2017 for this project. The Telangana State
Pollution Control Board has also given permission for the establishment of the industry on
25.07.2017.

» The station is proposed to use 100% indigenous coal supplied by Singareni Collieries with
a gross calorific valueof 4,530 kcal/kg. Assuming 85% capacity availability, the total five
units require 36,376 MT of coal per day. That means 13.28 million metric tonnes of coal is
required annually. Thus, 3.19 million tonnes per year of fly ash and 0.80 million tons of
bottom ash will be generated. In this regard, fuel supply agreement has been entered into

with Singareni collieries.

> As per the revised Environmental norms of MoEF&CC, Gol which was issued on
07.12.2015, TSGENCO is installing efficient and high efficiency Electro Static Precipitators
for control of dust particles, FGD for control of sulphur emissions and SCRs for contral of
nitrogen emission in the YTPS project besides implementation of zero liquid discharge.
Necessary systems are being set up to treat and re-use the waste water within the plant
without causing pollution. For the operation of this plant, water will be drawn from the
nearby Krishna River and due to implementation of ETP with recycling system, the usage
of water will be 3 m*/Hr per 1 MW which is as per the standard norms.

> As stated above, BHEL have started the project construction works on 17.10.2017 after
obtaining the Environmental clearance. As on 30" September 2022, 61.5% of the project
works have completed. While the works are progressing at brisk pace, Conservation Action
Trust, Mumbai based NGO and another organization Samatha from Visakhapatnam have
filed appeal challenging the environmental clearance in the Hon'ble National Green
Tribunal (Southern Bench), Chennai. The Hon'ble National Green Tribunal after hearing
the case in its judgment dated 30" September, 2022, directed the MOEF & CC, EAC to
issue additional TOR if required and directed TSGENCO to comply the directions given by

MoEF.-& CC, Gol. 5
? L
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» MoEF & CC has issued the following additional ToR on 08.11,2023.

1. Incremental pollution load and radio activity studies in the indigenous coal handling

inview of the change in the source of coal.

2. Cumulative impact assessment study covering 25 km radius area with one season data

and appropriate air modelling.

w

. Project Proponent shall submit the letter from PCCF regarding the exact distance

between the site and the tiger reserve.

4. Ash Utilization Plan for next 5 years including emergency ash utilization, disposal, and

transportation.
5. Location Map of Industries willing to take Ash from the Thermal Power plant.

6. Certification of change in design parameter of Ash Pond by the reputed expert
Government Institute in view of change in source of coal to ascertain the exact impact,

it any.
7. Detailed plan for 3 rows plantation all along plant boundary.

8. A study on quantity and quality of ash to be generated, pollution load on environment
and ecology of the surrounding area, assessment of anticipated impacts and its
mitigation measures, transportation of coal and ash handling system for using 100%

Indigenous coal.

9. All the tasks including conducting public hearing shall be done as per the provisions of
EIA notification 2006 and as amended from time to time. Public hearing issues raised
and compliance of the same shall be incorporated in the EIA/EMP report in the relevant
chapter.

He elaborated to the gathering on TSGENCO’s compliance with respect to each
additional ToR issued by MoEF & CC.

i. Incremental pollution load and radio activity studies in the indigenous coal
handling in view of the change in the source of coal.

a) Incremental pollution load due to change in the source of coal:

» The coal samples fram M/s. SCCL mines such as Manugury, JVR — OC and
Ramagundam were tested with M/s. Chennai Mettex Lab Private Limited, Chennai
who are accredited by NABL with a validity upto 15.06.2024, for studying ash
content and other metals.

% The predicted cumulative ground level concentrations (those concentrations which
are observed at ground level) i.e. Particulate Matter (PM10), SO2 & NOx and
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overall scenario are within the prescribed limits as per NAAQ standards, CPCB
Notification dated. 18.11.2009 for Industrial, Residential, Rural and other areas i.e.
100 pg/m3, 80 pg/m3 & 80 jig/m3 respectively.

(b) Studies on Radio Activity:

> TSGENCO has arranged coal samples to M/s. Baba Atomic Research Centre
(BARC), Mumbai for analysis of radio activity for various parameters and for the
test results and they have confirmed that they are well below the exemption level
of the Atomic Energy Regulatory Board (AERB) directive.

Cumulative impact assessment study covering 25 km radius area with one
season data and appropriate air modelling.

~

» The Study area of 25 km radius of the YTPS project was considered for collecting
baseline data. About 15 stations were selected based on the metearological wind
direction representing down wind, cross wind & up wind directions and nearest human
habitation of the study area and sampling was conducted during the period from
December, 2022 to February 2023.

» The Cumulative impact assessment study covering 25 km radius area with one season
date was done using leading Air Quality modelling software (AERMOD). Not only
existing industries and also proposed industries were considered as a part of the

cumulative impact assessment study.

» The cumulative ambient air quality test results collected within 25 Km radius of the
project are well within the prescribed limits as per NAAQ standards.

. Project Proponent shall submit the letter from PCCF regarding the exact

distance between the site and the tiger reserve.

» The PCCF & Chief Wild life Warden, Telangana state vide his letter dated 05.01.2023
has confirmed that the shortest distance between the boundary of Amrabad tiger
reserve and the project boundary is 13.10 km and farthest distance between the
above boundaries is 15.50 km.

. Ash Utilization Plan for next 5 years including emergency ash utilization,

disposal, and transportation.

> The total ash generation per day @ 85% PLF is 10913 Metric Tonnes and total
demand of ash per day is 12230 Metric Tonnes as per the willingness furnished by 14
cement industries within 50 km radius of the project. Hence, 100% ash utilization will
be met from the 1% year itself. In case of emergency, ash will‘be disposed off into the
ash pond through ash disposal system.

The ash pond has a storage capacity of 25.164 million tones, which is adequate for

v

the life of power plant (25 years). As the demand for lifting of ash from various

l//
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cement plants and other industries, is more than the ash going to be generated, the
ash pond constructed in 400 acres is sufficient to accommodate the left over ash

during the 25 years life period of power plant.

Location Map of Industries willing to take Ash from the Thermal Power Plant.

% The location map of Cement Industries willing to take ash from YTPS power plant is
incorporated in the draft EIA report.

Certification of change in design parameter of Ash Pond by the reputed expert
Government Institute in view of change in source of coal to ascertain the exact

impact, if any.

% The Design Report of Ash pond was prepared by Prof. V.S. Raju (Formerly: Director,
IIT Delhi and Dean, IIT Madras) and also proof checked and approved by INTU,
Hyderabad.

Detailed plan for 3 rows plantation all along plant boundary.

» Along the plant boundary, 3 rows of plantation in the width of 100 m will be
developed which comes to an extent of 432 acres and plantation will also be taken up
in other areas such as ash pond & coal storage areas in an extent of 731 acres, one it
her side of Tungapadu vagu with 100 m width barrier in an extent of 142 acres and
either side of village road with 50 m width in an extent of 47 acres and totaling to an
extent of 1352 acres.

Further, the green belt development is already taken up in an extent of 45 acres by

Y

planting 27,900 saplings.

A study on quantity and quality of ash to be generated, pollution load on
environment and ecology of the surrounding area, assessment of anticipated
impacts and its mitigation measures, transportation of coal and ash handling
system for using 100% Indigenous coal.

> The total quantity of ash generation from YTPS due to use of 100% indigenous coal is
estimated to be about 3.98 MTPA (at 85 % PLF), out of which, 3.19 MTPA is fly ash
and 0.80 MTPA is bottom ash.

> TSGENCO is installing High efficiency (99.97%) ESPs, Flue Gas De-sulphurization
(FGD) system and Selective Catalytic Reduction (SCR) systems to comply with the
new emission norms of MoEF & CC, Gol stipulated for thermal power plants as per the
Gazette Notification S.0. 3305 (E), dated 07.12.2015.

v

The ash pond has a storage capacity of 25.164 million tones, which is adequate for
the life of power plant (25 years). As the demand for lifting of ash from various
cement plants and other industries is more than the ash going to be generated, the
ash pond constructed in 400 acres is sufficient to accommodate the left over ash in

the 25 years life period of power plant.
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» HDPE lining of 1000 microns will be provided to the ash pond to avoid leaching in to
the ground as mandated by MoEF & CC, Gol.

> Sufficient coal and ash handling system for transportation of coal and ash in the plant
for using 100% Indigenous coal are arranged.

9. All the tasks including conducting public hearing shall be done as per the
provisions of EIA notification 2006 and as amended from time to time. Public
hearing issues raised and compliance of the same shall be incorporated in the
EIA/EMP report in the relevant chapter.

> The proponent stated that TSGENCO shall abide by all the directions issued by
MoEF & CC, Gol and concluded by requesting the support of the public.

The District Collector, Nalgonda presiding over the public hearing requested the
public gathered at the venue to offer their views, comments, suggestions and objections. She
reminded that the present public hearing is mainly intended to elicit opinions on additional ToR
issued by Ministry of Environment and requested public to specifically address their opinions
with respect to these nine points as briefly described by the project proponent. She requested
the public gathered to avoid repetition of issues already expressed and also to voice their
opinions in a concise manner, as this would allow greater participation in the public hearing.
She informed that people who do not get a chance to voice their opinions can submit written

representations which would be forwarded to MoEF & CC.

She requested Hon'ble Member of Legislative Assembly, Miryalaguda constituency to

offer his views on the propoesed thermal power plant.

1. Sri_Bathulalaxma Reddy, Member of Legislative Assembly, Miryvalaguda, after

customary address, firstly he expressed his gratitude for the people of the constituency for
bestowing upon him an opportunity to serve them. Referring to the project, he stated that it
is equivalent to a modern temple and should be welcomed by all unequivocally irrespective

of their political affiliations.

a. He appealed to the management to use best of existing technologies to ensure pollution

free environment in surrounding villages.

b. He urged the management to earmark 75 to 80 percent of the jobs for the eligible

people of surrounding villages who have lost their land for setting up of this project.

c. He further urged management to issue job cards to the eligible people of surrounding
villages and provide training to inducted people and make them ready to work by the
time of plants commissioning day. He stated that such a gesture by the management
would foster a sense of belonging among the villagers that it is their company too and

they shall endeavour to safeguard its interests.
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He reiterated that this project should not be seen from political angle and should be
welcomed by all cutting acress political lines. He further stated that the political parties
divides only at the time of election and rest of the times all should work in unison for the
progress of the constituency. He stated that in lines of same he recently launched a
campaign “Nenu Naa Miryalguda” (Me and my constituency) to strive for development of
the constituency and appealed to all that they should support this project in that spirit.

He appealed to management to spend the CSR funds for improving infrastructure in the
surrounding villages especially towards development of Roads, temples, schools and

hospitals.

He informed the gathering that a four-lane road has been sanctioned from

Damaracherla to the plant and the works would commence shortly.

He stated the plant management has laid metal roads surrounding the plant resulting in
dust pollution causing inconvenience to the people and requested the management to

convert them to BT roads.

He further requested the chair for critical examination and speedy redressal of all long

pending issues pertaining to land acquisition and payment of compensation.

He informed the gathering that special counters have been setup in the premises of
public hearing for accepting representations on issues pertaining to jobs and land

acquisition.

Sri Shankar Naik, DCC President, Nalgonda, after customary address, firstly he
extended unconditional support to the project and applauded the efforts of the

management in transforming this rocky area into beautiful premises.

a.

He urged the management to provide employment opportunities to the eligible people of
surrounding five villages who lost their land for setting up this project.

He urged the management to explore the possibility of setting up an additional gate
near Modugulakunta thanda and Kapura thanda as promised during the earlier public

hearing.

He brought to notice of the management that there is a lift irrigation facility in
Shanthi Nagar which caters to the needs of about 1000 Acres of irrigated area and this

is not accessible as it now falls in project area.

He requested the management to resolve this issue and further pointed out that nearby
thandas are grappling with slew of problems like poor drainage system, electricity

issues, scarcity of drinking water and has no temples.
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e. He further stated that road connecting to neighbouring villages is blocked due to the
ongoing project works causing inconvenience to the commuters and requested the

management to resolve this issue to ease transportation.

f. He requested TSGENCO management to spend CSR funds for providing infrastructural
facilities in these project affected villages.

g. Further, he requested the chair for expeditious resolution of pending payments for land
oustees especially those belonging to Project Affected Families (PAF) and Project
Displaced Families (PDF) on priority basis. He urged management to provide
employment to the villagers who lost their lands.

At this juncture, the District Collector presiding over the event, intervened and
pointed out that the objective of the public hearing is to elicit opinions/objections in the matters
relating to impact of the project on environment. She requested the aspirant speakers to
confine themselves to the subject.

3. Sri N. Bhaskar Rao, Ex-MLA, Mirvalaguda, BRS Party, after customary address, firstly
he expressed his gratitude to the Ex-CM Sri KCR Garu, for sanctioning 4000 MW plant to

Damaracherla on their request and expressed happiness that this project is going to put
Damaracherla on Global Map. He stated that any project has its pros and cons but in the
earlier public hearing, attempts were made with malafide intention to magnify the negatives
and create hurdles to this project. He stated that it was due to their efforts in convincing
people of the benefits of the project they could conduct public hearing successfully. He
wondered as to why large police force was deployed for the public hearing when the project
is welcomed by all irrespective of political affiliations. He stated that some NGO's have filed
a petition in Hon’ble NGT on this project which is almost nearing completion only to create
obstacles. He extended complete support to the project personally as well as on the behalf
of BRS party and sought support of NGOs in this matter. He stated that issues, over which
the NGO's filed a case in Hon'ble NGT, are frivolous as forest area as claimed does not

inhabit wild life anymore and the said lands are being cultivated.

a. Further, he requested the chair to address the issue pertaining to 1235 Acres of forest
land earlier handed over NTPC and subsequently transferred to the present project land.
He brought to the notice of the chair that said land is not in the possession of TSGENCO

and is in cultivation by the local tribal people since generations.

b. He requested the chair, to make necessary changes in records which would allow
allotment of these “podu lands” (forest lands) to tribal people in future. He requested
the chair, to ensure employment opportunities to the people wha were cultivating the

encroached lands and he mentioned a judgement passed by Hon'ble Court in Bombay to

this effect.
=
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c. He further stated that the past government has maintained utmost transparency with
respect to land acquisition and there is no room for any apprehensions in this matter. He
further stated that if present government identifies any discrepancies, they are at liberty

to use ‘Revenue Recovery Act’.

d. During concluding remarks, he requested the cooperation of NGO’s for the project which

would provide employment opportunities to the paople of surrounding villages.

4. Sri Skylab Naik, R/o RallavaguThanda after customary address, he stated that he
welcomed the project and expressed his agreement with the views of other speakers.

a. He claimed that nearby villages have given their lands they cultivated since generations

to the project and some of them have not yet received the compensation.

b. He requested the management to resolve the issue at the earliest and also provide

employment opportunities to the land losers.

c. He stated that two villages have been relocated due to the project and are put to

inconvenience due to poor infrastructure.

d. He requested the management to address this issue and also requested to earmark at

least 80 percent of the jobs to the people from the affected villages.

5. Sri Ch. Anji Reddy, Ex. Sarpanch, Veerlapalem, after customary address, he stated that
villagers parted their lands they cultivated since generations for this thermal power project.

a. He further stated that the local villagers deriving their livelihood from agriculture and
cattle rearing are affected by this project.

b. He requested the management to provide employment opportunities to the local

villagers and land oustees.

6. Sri M. Janardhan Naik, Ex. Sarpanch, Kallepally, after the customary address, he

welcomed the project and requested the management to expedite the pending compensation
payments for the land oustees. He further requested the management to provide employment

opportunities to the local villagers.

7. S¢i P. Srinivas, R/o Modhugukunta Thanda, after the customary address, firstly he

welcomed the project and brought to the notice of the chair, the problems of two villages which
were displaced due to the project. He opined that this is right platform to voice their grievances
and requested the management to provide in employment to the land oustees as well as

resolve pending land compensation payment issues on priority basis.

8. Sri S. Hathya Naik, R/o Narasapuram Thanda,after customary address, he pointed out

that the name of their village Narsapur has not been included in the list of villages affected by
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the project and requested the chair to ensure the same. He further stated that their village has

poor infrastructural facilities and opined that inclusion of village name in the list would greatly
benefit them.

9. Sri J. Ranga Reddy, Ex-MLA, Miryalaquda, CPM Party, after customary address, he
stated that the project work started in 2016 and was supposed to be completed in four vears’

time which was scheduled to be commissioned in October, 2021.

a.

He raised concerns, about the delay in completion of the project from 4 years to 6 years 4
months has resulted in huge loss to the state exchequer. He questioned as to who would be
held responsible for the loss to the tunes of thousands of crores to state exchequer caused

due to the delay in execution of project works.

He stated that everyone especially SC, ST and BC communities of the region has
unanimously welcomed this 4000 MW mega project in expectation of development and

employment opportunities.

He recalled that during the inception stage the project proponents have assured that all
measures will be taken to safeguard the environment and health of inhabitants of

surrounding villages.

He raised concerns that the dust emanating from the plant would have a detrimental effect
on the lives of villagers located in the radius of 5 to 10 KM from the proposed power plant.

He demanded assurance from the government and TSGENCO management to suitably
compensate the chilly and cotton farmers whose vyield is likely to bear the burden of dust

nuisance from the power plant.

He further questioned the management regarding confidence building measures taken by
them to remove the apprehensions in the nearby villages regarding the harmful effects of

heat radiations from the thermal power plant.

He appealed to the management to spend CSR funds to provide medical facilities, drinking

water and other facilities in the surrounding villages.

He requested the management to reserve 70 percent of the jobs to the inhabitants of

surrounding villages.

He demanded fair compensation to people who lost their land for this project in accordance
with new land acquisition Act and pointed out that the compensation paid is meagre 5 to 6

lakhs per Acre whereas prevailing market price is around 50 lakhs to one crore.

He requested the chair, to take measures to include the names of villages falling within 5-10

KMS cf the plant as affected villages which are likely to be affected by the power plant.
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He pointed out that out of 2800 Acres in the plant, 40 percent of the area was earmarked

for greenery and questioned the failure of the management in planning the same.

He further stated that they all welcomed the project keeping in view the bright prospects
the project holds for the region but warned the management of any lapses on its part shall

draw the ire of the public.

10. Sti B. Kiran, Ex. Sarpanch, Damaracherla, after customary address, stated that all the
surrounding villages have already consented to this project and the same opinion was conveyed

unanimously in the public hearing conducted in the past. He urged management to expedite the

payment of compensation to the land oustees on priority basis and also to provide employment

to the people of surrounding villages.

11. Sri V. Sunanda Reddy, Environmentalist after customary address, firstly he extended

his support to proposed power plant.

a.

He pointed out that as per new EIA report Indigenous coal usage for the power generation
is stipulated as 13.28 Million Tons whereas in old EIA the imported Coal consumption is
stipulated as 11 Million Tons. He further stated that the Indigenous coal is priced in the
range of Rs.5000 to Rs.6000 per ton whereas the imported coal is priced in the range of Rs
15,000 to Rs 25,000 per ton. He suggested the management that the huge savings resulting
from switching to Indigenous coal should be invested in world class technologies to control

air pollution.

He urged the plant management to take stringent measures to control dust generated
during coal and ash handling. He cited the examples of power stations in other places
wherein transport of coal and ash in open trucks have resulted in severe dust nuisance in
the surrounding villages. He also suggested to the management to explore the possibility of
setting up a closed facility for storing ash. He appealed to management to permit

transportation of either coal or ash only through closed containers.

He stated that as per the EIA 1300 Acres is earmarked for plantation and it is informed that
the management has already planted about 30,000 saplings. He requested the management
to increase the plantation even more as it would immensely help in controlling dust pollution
by acting as a barrier. He suggested the management to prefer fruit bearing and medicinal
plants as they would cater to the requirements of the nearby villages.

He further requested management to constitute a Co-ordination committee with village local
body members which would allow a meaningful spending of CSR works on demand basis in
nearby villages.

He requested the management to set up skill development centres to train unemployed
youth in the nearby villages.
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f. He alarmed the management that any negligence on its side may result in pollution of River
Krishna located in close proximity of the plant and requested them to take all necessary
measures to recycle the water to the maximum extent possible.

g. He concluded by reiterating his support to the plant and requested management to ensure
that all pollution control measures are in place to mitigate any adverse effects on
surrounding villages. :
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12. Sri R. Saidulu, R/o Thalla Veerappagudem, after customary address, welcomed the

setting up of the thermal power project.

a. He stated that their village “Thalla Veerappagudem” name has not been included in the list
of affected villages and requested for the same.

b. He requested the management of the plant for augmenting the infrastructure in surrounding
villages through their CSR funds.

c. He urged the management to provide employment opportunities preferentially to land

oustees in the surrounding villages.

13. Sri P. Venkateshwarlu, R/o Thalla Veerappagudem, after customary address, firstly

he welcomed the setting up of the project and stated he is resident of Thalla Veerappagudem
located at a distance of 1 KM of this plant.

a. He requested the management to construct a by-pass road away from the village, as

frequent plying of heavy trucks pose threat to the commuters on the village roads.

b. He humbly requested the chair to fix and announce a particular date for submission of

issues pertaining to pending land compensation.

14. Sri P. Kiran Madiga, R/o Thalla Veerappagudem, after customary address, welcomed

the setting up of the thermal power project and requested management for a by-pass road
away from Thalla Veerappagudem village. He referred to the wrong practices of earlier

government and started criticism on functioning of the previous government.

At this juncture, the District Cellector presiding over the public hearing intervened
and announced that this public hearing is intended to elicit views of the public with reference to
impacts of proposed thermal plant on environment. She requested the speaker and the aspirant
speakers not to deviate from the subject matter. She further informed the gathering that
representations pertaining to jobs and land compensation can be submitted in the special

counters set up in the designated place located close to the premises of public hearing.

The speaker concluded, with request to the management to address the long pending

issues of payment of compensation to the land oustees.




15. Sri S. Papa Naik, R/o Narasapuram Thanda, after customary address, he stated that

tribal people especially those belonging to ST communities since ages always lived close to

forest and rivers.

a. He stated that forests are richest biomes for flora and fauna which supports a large diversity
of species. He stated that about 2000 Acres of forest land in this region has been diverted

for this project leading to migration of cattle leading to decreased availability of milk.

b. He further stated the power plant may cause severe dust pollution and escalation in

temperatures leading to health issues in the surrounding villages.

c. He stated that some of the nearby villages who parted land for laying of railway track have
not been included in the list of affected villages and requested the chair for inclusion of

these villages.

16. Sri N. Ashok, R/o ThallaVeerappagudem, after customary address, he questioned the
TSGENCO management the reasons for lesser green belt in contrast to their proposals in EIA

report.

a. He expressed anguish on the management for not extending financial support to the local
chilli farmers who incurred losses due to dust deposition on their crop due to their transport

vehicles.

b. He further stated that some of the villagers are already suffering from pneumonia
symptoms and lung diseases due to dust emanating from frequent plying of heavy vehicles.

c. He alleged that TSGENCO management has not bothered to conduct health camps and left
them on their own. Citing the above, he opposed the proposal for setting up of thermal

power plant.

17. Sri R. Shankar Naik, R/o KarpuraThanda,after customary address, firstly he welcomed
setting up of the power plant.

a. He brought to the notice of the chair that their thanda was displaced and relocated near to
Narsapur. He stated that earlier a gate was proposed near their thanda and no steps are

taken in that direction due to which they are put to severe inconvenience.

b. He further lamented that compensation of 5 to 6 lakhs per acre was not commensurate with

the prevailing markets rates.

c. He requested the management to provide employment opportunities to the members of

project displaced families on priority basis.

18. Sri Mahesh Goud, President, BC Sangham, Nalgonda after customary address, he

stated that he has participated in earlier public hearing on the same project. He opposed the

proposal for thermal power generation and suggested eco-friendly and sustainable solar power
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plant. He requested the management to take all necessary steps to control dust pollution using
latest technologies.He expressed apprehensions on the viability of agriculture in view of the

expected rise in temperatures on account of this mega project.

a. He alleged that non-local people are being recruited and sought employment to the local
people in future recruitment.

b. He reguested for expeditious payment of compensation to the lands lost under the project.

19. Sri M. Venkanna Goud, R/o Thalla Veerappagudem. after customary address, he

stated that this region has about 5000 toddy trees and many families may lose their lively hood
due to pollution. He stated that some people have lost lands to railway line intended for this
project. During land pooling for railway line, the GENCO management filed cases against
protesters. He requested the officials to withdrawal of cases against protesters. He further
demanded the authorities to annex their village in Kothapally division.

20. Sri R. Kotaiah, Damaracherla after customary address, he welcomed the project from

his party side. He stated that, compensation was paid at the rate of Rs. 5 lakhs per acre. He
demanded the enhancement of compensation at the rate of Rs. 20 lakhs per acre for all lands.
He further requested the govt the village lost its grazing ground to cattle and suitable place
should be identified in the adjacent forest areas.

21. Sri B. Vijay Kumar, R/o TV Gudem he stated that, present road in their village is narrow

and the villagers are facing problems due dust problem due to movement of heavy vehicles
transporting construction material to the plant site. He further stated that they are cultivating
paddy in the fields adjacent to the YTPS boundary wall and suffered losses due to poor vields
due to pollution. He also requested for payment of compensation to the land losers of his

village.

22. Sri Krishna, R/o Irkigudem after customary address, he stated that the proposed

project land requirement is about 2800 Acres of which majority land about 2095 Acres is
reserve forest and Amrabad Tiger Reserve forest is located at 10 km distance from the project
boundary. He raises concerns regarding the safety of the wild life in the forest area diverted for

this project and sought assurance for protective measures to safeguard the displaced wild life.

a. He further stated that the present plant location is known for highest temperatures recorded

during summer and this plant may lead to pollution resulting in acid rains.

b. He requested to explore the possibility of an alternative location for the plant and opposed

setting up of thermal power plant,

23. Sri N. Nagaraju, R/o Veerlapalem: He stated that nobody is able to stand near roads

even a couple of days before this public hearing and such was the problem due to dust
emanating from heavy vehicular movement to the plant. He raised concerns regarding depleting
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ground water levels and acute shortage of drinking water in their villages. He stated that

villagers nearby are already suffering various health issues due to the plant.

24. Sri Sidhu Naik, R/o KGR Colony, Damaracherla (M) after customary address to the

chair, he appealed to the management to take initiative to provide employment to those who
have lost their lands for the power plant. He alleged that about 300 members from other areas
like Kothagudem, Bhupalapally, Sangareddy and Ramagundam working in this plant. He
demanded the TSGENCO officials to fill up water in surrounding lakes and kuntas for better
health to the surrounding villagers. He requested management to provide basic infrastructural
facilities and employment opportunities in the surrounding vilages of Karpurathanda,

Moduguthanda and Narsapuram Thada.

25. Sri L. Yerra Naik, Raithu Sangham, Karyadharshi-Damaracherla, he stated that the
villagers in the surrounding are facing trouble due to dust pollution from heavy vehicular

movement on the roads. He requested the authorities to arrange sprinkling of water on roads to

suppress the dust pollution.

26. Sri R. Eeshwar Naik, R/o Karpura Thanda, he raised concerns about promises made

by the management with respect to compensation payment for the lands lost and regarding
employment opportunities to the local villagers. He requested the management for speedy
redressal of these issues to build confidence in them and also requested for providing basic
infrastructural facilities and drinking water in their thanda displaced due to this project.

27. Sri Purnachander Rao, R/o Irkigudem, he stated that their village falls within 4.8 km

of the radius of area stipulated to be affected as per the EIA report. He spoke about historical

aspects related to migration of their ancestors to Irkigudem.

a. He raised concerns that due to the diversion of the forest lands for the power plant the wild

life of these forests are damaging their fields resulting in crop losses.

b. He further raised apprehensions regarding the fly ash discharge into Tungapaduvagu which

is their main source of drinking water.

28, Sri G. Srinivas, R/o Damaracheria, after customary address to the chair, he requested

for speedy redressal of payment for people who lost lands for laying railway track for the plant.
He opined that if management had consulted villagers and build confidence in them regarding

pending issues it could have been better as everyone here are in support of the project.

29. Sri G. Ramesh Naik, R/o Veerlapalem, he stated that he welcomed the project and

requested for provision of fodder to the cattle. He requested the chair, to consider of issue of
white ration cards and financial assistance from government to the daily wage labourers of their
village.
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30. Sri P. Ramu, All India Forward Block Party, Nalgonda District General Secretary,

after customary address, he stated that the plant management has not developed plantation as
proposed earlier and requested them to develop greenbelt as stipulated in their EIA report. On
behalf of All India Forward Block Party, he extended their full support for the proposed praject.

31. Sri Malothu Vinod Naik, CPM Party Mandal Secretary, after customary address, he

raised concerns regarding the heat effects of radiation, air quality and water quality of the
region which are likely to be affected by the proposed project.

a. He pointed out that, as per EIA report the project requires about 3 Cusecs of water for
power generation by burning coal and about 1 Cusec of waste water is likely to be

generated in the process.

b. He alleged that EIA is silent on recycling of such water and also mentioned the distance of
plant from Krishna river is falsely shown in EIA report as 12 KM whereas in actuality the
distance is only 5 to 6 KM.

¢. He further brought to the notice of the chair, that already different villages of the region are
affected by backwaters of Pulichintala project and project proponent should clarify on water

recycling.

d. He aggrieved that no local body level meetings were organized prior to this environmental

public hearing.

32. Sri S. Laxman Goud, R/o Thalla Veerappagudem. after customary address, he

requested management to expedite the long pending issues related to land acquisition on
priority basis. He concluded by extending support to the project.

33. Sri Sayyad Mahaboob Ali, R/o Miryalaguda, after customary address, he stated that

as a testament to their commitment, TSGENCO should submit an affidavit with respect to
implementation of all environmental safeguards as stipulated in additional ToR issued and also
duly mentioning in the affidavit that they would stop plant operations in case of any violations
would send a positive message to the public. He raised concerns regarding the heat radiations
from the power plant in the radius of 10 to 15 kms from the plant. He requested that
management should take adequate cooling measures to reduce the heat radiations from the
plant. He suggested to the management that they should develop reservoirs and fill them when
water is excess and should recycle water to the maximum extent possible keeping in view the

shortage of water in Nagarjuna Sagar.

34. Sri Nagaraju, R/o Mudhinaikam Gudem, after customary address, he brought to notice

of the chair that their village is severely affected by backwaters of Pulichintala project and has

poor infrastructure. He requested the plant management to provide employment opportunities

=

to the peaple from their village. &



35. Sri N, Harinder, Human Rights Forum, after customary address,

a.

He stated that the copies of EIA report have not been made available in all villages located
within 10 KM radius and requested state PCB and official machinery to ensure the

availability of the report.

He pointed out that as per the EIA report, 1892 Hectares of land in Deverkonda division has
been identified for alternative forest development and he informed the chair, that he
personally visited the place and the said area is submerged from waters of Dindi Krishna

Ram sagar project. He sought clarification on this from the TSGENCO management.

Further, he pointed out that as per Circular 807, Gol, Item no. 6 it is stipulated that Ash

disposal shall be carried out in accordance with all environmental safeguards.

He further stated that as per EIA report the ash generated shall be used up by the cement
factories.
He pointed out that as per their calculation, ash generated would be to the tunes of 10 Tons

per minute and this implies one truck of capacity of 10 tons will have to pass on these roads
for every minute. He sought clarification from the management if the transport system or

the roads are designed te withstand such massive transport of the ash.

He further referred to page no. 54 of EIA report wherein it is mentioned that two bi-flue
stacks of height 275 mts would be provided as per state PCB guidelines and it is also
mentioned that FGD guidelines would be followed.

. He further raised the issue of reheating for FGD system and alleged that EIA report is silent

on the fuel to be used for reheating purpose.

Further, he pointed out that as per FGD guidelines a stack of 150 mts is adequate but it is
proposed to erect a chimney of 275 mts height citing reheating. He sought clarification of
the management on the issue of reheating duly taking into account the coal consumption
data.

He drew attention of the chair to page no.97 of the EIA report wherein it is mentioned that
there is surplus ground water in surrounding villages and that the proposed plant shall not

tap any ground water for project requirements.

He referred to remarks made by some speakers regarding depletion of ground water in
neighbouring village of Narsapur. He opined that even if the ground water tapping is ruled
out, deep digging works results in accumulation of ground water in these pits and when the
water is pumped out would result in depletion of ground water in the villages in close
proximity to the plant.

He further stated that Deccan Chromates factory in Damaracherla was closed due to protest

of local villagers but the hazardous waste of the plant, spread in an area of ten acres is




polluting the Musi river that subsequently joins the Krishna river. He questioned the inaction
of state PCB in addressing the issue and raised doubts as to how it can assure to tackle the

pollution that may arise once the power plant starts its operations.

. He further cited reference of Central Electric Authority report quoting that after 2022, the
power plants may not produce electricity more than 50 percent of their capacity owing to
excess power already available in the grid. He raised question that in this scenario, the
present plant may not operate to its full strength leading to loss of thousands of crores

already invested in the project.

36. Sri Thirupathaiah, R/o Wadapally, stated that the region is already grappling with

pollution caused due to cement industries and there are apprehensions in the minds of the
people regarding the pollution issue. He requested the management to comply with norms
stipulated by state PCB to control air pollution in the surrounding villages.

37. Sri MD. Khayyum, Save Earth Environment Society, requested the management for

expeditious resolution of payment of compensation to farmers who lost their land for this
project and also urged the management to take all necessary measures to control air pollution

in the surrounding villages.

38. Sri K. Narsimha Reddy, R/o Wadapally, firstly he welcomed the project and stated that

thermal power plants generate dust that would likely affect the farmers in the surrounding
villages. He requested the management to provide compensation for crop losses and also
requested the management to establish a hospital in the plant premises to cater to the medical

needs of the surrounding villages.

39. Sri S. Saidi Reddy, MPTC Member, Damaracherla, after customary address, he

welcomed the project and requested the plant management to provide employment
opportunities to the people who lost their lands to this project. He urged the chair, to spend
CSR funds of the plant to provide drinking facilities in the surrounding villages which are dry in

nature and are facing acute shortage of drinking water,

40. Sri D, Srinivas, Ex-ZPTC, Miryalaguda, he stated that there are rumours that old
machinery from other power plants are being installed in the plant and requested the

management to install only new machinery so as to control the air pollution. He also requested
the state PCB for a proactive role and to closely monitor the environmental compliance of the

plant.

41. Sri B, Narsaiah, Praja Kalakarudu, he stated that uncontrolled industrial pollution may
cause harm and requested the management to take all measures to control poliution.




42. Sti Subbaiah, Ex-Sarpanch, Wadapally, he stated that the region is already suffering

with pollution caused due to cement industries and requested autharities to take notice of their
problems. He requested the management for expeditious resolution of payment of
compensation for land oustees. He also requested the management to provide employment

opportunities to local villagers.

43, Sri Sathish, R/o Veeripalem, he raised concern regarding the pollution that would

emanate from burning tons of coal and sought assurance from the plant management regarding

the measures they would take to control such pollution.

44, Sri K. Sathyanarayana, R/o Thalla Veerappagudem, he stated that their village is
located at a distance of only one kilometre and he requested the plant management to take

adequate measure to effectively handle the fly ash generated during power generation. He
urged the plant management to provide compensation for the crop losses due to the dust
pollution from the plant. He requested the plant management to build a water pond to cater to

the drinking water needs of the villagers.

45, Sri Y. Chennakeshava Reddy, Social Worker, he sought information regarding impacts
of the project on the wild life and people of surrounding villages. He requested the
management to take measures for maintenance of roads in the affected villages and to carry

out extensive plantation to control dust pollution.

46. Sri Sayvad, NGO, he requested the management to take all necessary measures to

control air pollution and requested them spend CSR funds towards providing medical facilities to

the needy of surrounding villages.

47. Sri ShobhanBabu, R/o Karpura Thanda, he stated that their villages have lost their

lands to the project that intends to light up the country. He requested the management to
provide employment opportunities for their villagers who sacrificed their lands for the plant.

48. Sri R, Saidulu, MPTC Member, TV Gudem, he requested the management to expedite

the pending compensation payments for the land oustees. He further requested the

management to provide employment opportunities to the local villagers.

The District Collector, Nalgonda requested the project proponent i.e. Director/Civil,

TSGENCO to offer his clarifications on various issues raised during the course of public hearing.

Sri A. Ajay, Director/Civil — TSGENCO gave a detailed explanation to the technical
issues raised as follows:

> The Plant is designed for Zero discharge concept. There is no room for apprehensions that
effluents will be discharged into the Tungapadu vagu or River Krishna. Effluent treatment

plant will be constructed with re-cycling system and treated water will be reused.




Y

‘r‘"

Regarding Compensatory afforestation land, TSGENCO has already paid Rs. 80 Crores to
Forest Department for 1892 Hectares proposed for developing alternative forest and
allegations regarding the same are unfounded.

With respect to apprehension about fly-ash transport, TSGENCO has stringent policy in
place and only closed bulkers will be allowed for fly-ash transportation.

Regarding leaching issues from ash ponds, entire ash pond is provided with HDPE lining to
prevent any leaching effects and all necessary precautions will be taken in this matter.

As far as the green belt development is concerned, plantation has already been commenced
wherever vacant lands are available. The balance lands earmarked for the green belt are
presently occupied by the construction material/activities. On clearance of the same,
plantation will be taken up immediately.

With respect to clarification regarding any additional fuel requirement for reheating in FGD
system, the state-of-the art gas to gas heat exchangers (GGH) are being installed to tap the
waste heat from the boilers. Hence no additional fuel is required for reheating purpose in
FGD system and apprehensions about additional fuel or additional pollution from the same

are unfounded.

The Environmental Engineer, TSPCB, Nalgonda stated that 48 speakers, (starting

with Sri B. Lakshma Reddy, Hon'ble MLA, Miryalaguda and concluded by Sri R. Saidulu, MPTC

Member, TV Gudem) offered their views on the proposed project. 35 written representations

either in writing or through e-mails were received in Regional Office on this project and 25

written representations received on this project during public hearing. The unedited video of the

entire proceedings including the written representations and the minutes of the meeting would
be sent to the MoEF & CC, Gol for taking further action.

The District Collector announced the conclusion of public hearing.

Representations (60 Nos.) received in this connection are enclosed herewith.

List of the public participated in the public hearing is appended.

D. Hari Chandaria, IAS
Environmental Engineer, Collector & District Magistrate,
T.S. Pollution Control Board, Nalgonda District.
Regional Office, Nalgonda.
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STATEMENT OF WRITTEN REPRESENTATIONS RECEIVED IN CONNECTIGN
WITH THE ENVIRONMENTAL PUBLIC HEARING PROPOSED TO HAVE AN
ENVIRONMENTAL PUBLIC HEARING (AS PER ADDITIONAL TERMS OF
REFERENCE (TOR) DATED 08.11.2023 ISSUED BY MOEF & CC, GOI) FOR 4000
MW (5X800 MW) SUPER CRITICAL COAL BASED YADADRI THERMAL POWER
STATION (YTPS) AT VEERLAPALEM (V), DAMARACHERLA (M), NALGONDA
DISTRICT, TELANGANA STATE BY M/S. TELANGANA STATE POWER
GENERATION CORPORATION LIMITED (TSGENCO) ON 20.02.2024 AT 11.00
AM. VENUE: IN THE PREMISES OF THE EXISTING PROJECT AREA, M/S.
TSGENCO, 4000 MW (5X800 MW) SUPER CRITICAL COAL BASED YADADRI
THERMAL POWER STATION, VEERLAPALEM (V), DAMARACHERLA (M),
NALGONDA DISTRICT. ‘ '

A)Written representations received during the period from the date of publication
of the Press Notification and the date of Public Hearing.

S.No | Representation given by Date of Content of the
receipt representation
1 Sri K. Govardhan, President, 05.02.2024 Supperted

Nature Environment Protection, Chandupatla
(V), Nakrekal (M), Nalgonda District.

2 Sri P. Sydaiah, President, 05.02.2024 Supported
The Environment Social Service Society,
Hyderabad.

3 Sri V. Nagamani, President, : 05.02.2024 Supported
Maithri Environmental Protection,
Hyderabad.

4 Sri K. Srinaiah, President, 05.02.2024 . Supported
Sri Sai Ram Enivironmental Protection Society, '
Hyderabad.

5 Sri A. Gopal Reddy, President, 05.02.2024 Supported
Think Green Environment Society,
Peramandla Bavi, Ammanabole (V),
Narketpally (M), Nalgonda District.

6 | Smt. P. Kalamma, President, - 05.02.2024 Supported
Vikas Environmental Protection, .
Medchal, Hyderabad.

7 St N. Govardhan, President,  05.02.2024 Supported
Global Environmental Protection,
Hyderabad.

8 Sri Palle Naveen Kumar, Founder President, 05.02.2024 Supported

United Social Services Seciety, Opp: DIET,
Srinivasa Colony, Nalgonda Town & District.

9 Sri T. Satti Reddy, President, 05.02.2024 Supported
Earth Green Development Society,
Srinivasa Colony, BTS,

Nalgonda Town & District.

10 | 5ri Mohammad Javeed, President, 05.02.2024 Supported
Bharath Green Plant Environment,
Rahamath Nagar, Nalgonda Town & District.
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11 | Sri T. Anil Reddy, President, Green Innovation 05.02.2024 Supported
Natural and Environment Saciety, APHB Colony,
Karimnagar.
12 | Sri T. Rama Krishna, President, Akshara 06.02.2024 Supported
Environmental Society, Somavarigudem {V),
Nidmanoor (M), Nalgonda District.
13 | Sri Merugu Narsaiah, General Secretary, 06.02.2024 Supported
Pallavi Rural Development Saciety, Amanagaliu
(V), Vemulapally Mandal, Nalgonda District.
14 | Sri Md. Sayyad, President, 09.02.2024 Supported
Save Green Society, Thipparthy (V&M),
Nalgonda District.
15 | Sri Md. Khayyum, 09.02.2024 Supported
Save Earth Environmental Society,
Falaknuma, Hyderabad.
16 | Villagers of Irkigudem, 09.02.2024 | They requested to
Damaracheria Mandal, Naigonda District. : take loss prevention
measures and
requested to stop
Environmental Public
) Hearing.
17 | Sri R. Shankar & Others, Damaracheral Mandal, | 12.02.2024 | They requested to
Nalgonda District. the District Collector
’ to protect lands,
crops and health by
allowing to use only
blended caal by YTPS
18 | Sri D. Janaki Ram, Director, 12.02.2024 Supported
True Vision for Environment Rural Development
Society, Sundar Nagar, Miryalaguda,
Nalgenda District.
19 | Sri Md. Nazeeruddin, President, 12.02.2024 Supported
Green Climate Organization, Rahamat Nagar
Nalgonda Town & District.
20 | Sri D. Anjaneyulu, President, 12.02.2024 Supported
Save Natural Environmental Society,
Sri Nagar Colony, Hyderabad Road, Nalgonda.
21 | Sri Srikakolla Sreenivas, President, Green 12.02.2024 | Supported
Natural Environmental Sadiety, Ravindra Nagar,
Nalgonda Town & District.
22 | Sri K. Saidulu, Director, 12.02.2024 Supported
Sankalpa Swachanda Seva Samstha,
Medaram (V), P.A. Pally (M), Nalgonda District.
23 | Sri Md. Parvez, President, 12.02.2024 Supported
Human Relife & Rural Environment
Development Society, Durganagar, VT Palem, ;
Miryalaguda, Nalgonda District.
24 | Sri Md. Rahmath, President, 12.02.2024 Supported .~
Green Rural Environment Development Society,
Durganagar, VT Palem, eryalaguda,
Nalgonda District.
25 | Sri Ch. Venkanna, President, 12.02.2024 Supported

Jagruthi Rural Environment Development
Sodiety.




26

@
Sri A, Venkaiah, Secretary,

Navodaya Rural & Environment Development
Society, Wadapally (V), Damaracher!a (M),
Nalgonda District.

12.02.2024

. Supported

27

Sri G. Sudhakar, Secretary, Adarsh Rural
Development Society, Miryalaguda, Nalgonda
District.

12.02.2024

Supported

28

.Sri A. Sudarshan, Director,

Cheyutha Rural & Environment Deve!opment
Society, Wadapally (V), Damaracherla (M),
Nalgonda District, -

12.02.2024

Supported

29

Sri Vulavapuri Rajesh, Director,
Janani Swachanda Seva Samstha,
Damaracherla (V&M), Nalgonda District.

12.02.2024

Supported

30

Sri Mohammad Khuddus, President,
Green Environmental Voice,
Bangarigadda, Choutuppal,

Yadadri Bhuvanagiri District.

13.02.2024

Supported

31

Sri Devarakonda Venkanna, President,
Paryavarana Parirakshana Samithi,

Melladuppalapally (V),
Nalgonda Mandal & District.

13.02.2024

. Supported

32

Sri Katta Yadagiri, District President,
Praja Samasyalu Parishkara Vedika,
Chinna Suraram (V),

Nalgonda Mandal & District,

-13.02.2024

Supported

33

Sri K, Tharun, President, Environment Social
Services Society, Sri Ram Nagar Colony,
Panagal Road, Nalgonda Town & District.

13,02.2024

Supported

34

Sri Voora Ramesh, President,
Aaradhya Paryavarana Parirakshana Samithi,
Surya Nagar Colony, Nalgonda.

15.02.2024

Supported

35

Sri K. Lingaiah, President,
Adarsha Welfare Social Organization,
Chandampally (V), Nalgonda Mandal & District.

16.02.2024

Supported

B). Wr

itten representations received during the Public Hearing held on 20.02.2024.

Sl.No

Representation given by

Content of the
representation

Sri Uyyala Lingaiah, President, Save Green
Environmental Society, VT Colony, Hyderabad Road
Nalgonda Town & District.

Supported

Sri Pendem Kashaiah, S/o. Pedda Mallaiah,
Thalla Veerappagudem (V), Damaracherta {M),
Nalgenda District.

He requested to the
District Collector for land
compensation.

Sri Rekhala Saidulu, State President,
Mala Mahanadu Samkshema Sangham, A.R. Nagar,
Mushampally Road, Nalgonda Town & District.

Supported

Sri Rekhala Saidulu, President,

Natlonal Paryavarana Parirakshana Development
Society, A.R. Nagar, Mushampally Road,
Nalgonda Town & District.

Supported

Sri Pendem Kashaiah, S/o. Pedda Mallaiah,
Thalla Veerappagudem (V), Damaracherla (M),
Nalgonda District.

He requested to the
District Collector for land
compensation.




@)

Damaracherla Mandal, Nalgonda District.

5 Sri U. Praveen, President, Save Water, Save Society Suppoarted
Environmental Society, Thummala Penpahad (),

Athmakur.S (M), Suryapet District. .

7 Smt. Bala Sujatha, Ex Sarpanch, She requested to the RDO,
Thalla Veerappagudem (V), Damaracherla (M), Miryalaguda to take
Nalgonda District. pollution control measures

in YTPS and infrastructure
development, employment,
free electricity and land
compensation in
surrounding villages.

8_ | Sri Md. Kuthubuddin, District President, He requested to take

Aam Aadmi Party, Nalgonda. measures for ensuing
people’s health & Eco-
friendly Environment
Sustainability.

9 Smt. Ramavath Jeeja, W/fo. Tharya, He requested to the
Modugulakunta Thanda, Veerlapalem (V), Tahasildar for land
Damaracherla (M), Nalgonda District. compensation.

10 Sri T. Hussain Naidu, NGO, Supported
Environment Protection & Rural Development
Foundation, Mellacheruvu (V&M), Suryapet District.

11 Smit. Bala Sujatha, Ex Sarpanch, She requested to the
Thalla Veerappagudem (V), Damaracherla (M), District Collector to take
Nalgonda District. pollution control measures

: in YTPS and infrastructure
development, employment,
free electricity and land
compensation in
surrounding villages.

12 | Sri Md. Kuthubuddin, District President, He requested to take

| Aam Aadmi Party, Nalgonda. measures for ensuing
people’s health & Eco-
friendly Environment

Sustainability.

13 Sti Md. Majahar, Social Worker, President, He requested for

Soorpi Vinlyogadarula Sangham. development, employment,
Health camps, Education,
Skill development centres

and greenbelt development
to the surrounding locals.

14 | SriY. Chennakeshava Reddy, Danda Kondamma Supported
Charitable Trust, Swapna Madhavi Arcade, Vaidehinagar, g
Main Road, Vanastalipuram, Hydarabad.

15 | 5ri Nandyala Harinder, Human Rights Forum Opposed

16 Smt. Angothu Lalitha, ZPTC Member, She requested to the
Damaracherla Mandal, Nalgonda District. District Collector for land

. compensation and
employment.

17 Smt. Angothu Lalitha, ZPTC Member, She requested to the
Damaratherla Mandal, Nalgonda Disttict. District Collector for laying

of BT road and
establishment of gate for
' R&R Colony.
18 Smt. Angothu Lalitha, ZPTC Member, She requested to the

District Collector to sancton
CSR funds of Rs.6 Crore
for canstruction of bridge
on Thungapadu bandham.




19 Smt. Angothu Lalitha, ZPTC Member, She requested to the
Damaracherla Mandal, Nalgonda District. District Collector for land

compensation.

20 Smt. Bala Sujatha, Ex Sarpanch, She requested to the CMD,
Thalla Veerappagudem (V), Damaracherla (M), TSGENCO to take pollution
Nalgonda District. control measures in YTPS

and infrastructure
development, employment,
free electricity and land
compensation in
surrounding villages.

21 Sri Challa Anji Reddy, Ex Sarpanch, He requested to the
Veerlapalem (V), Damaracherla (M), District Collector for
Nalgonda District. employment and land

compensation in his
village.

22 Sri J. Santhosh, He requested to the
Thalla Veerappagudem (V), Damaracherla (M), District Collector for job.
Nalgonda District.

23 Smt. Raikindi Lingamma, W/o. Venkaiah, She requested to the
Thalla Veerappagudem (V), Damaracherla (M), District Collector for land
Nalgonda District. compensation.

24 Sri B. Rambabu & Others, Land looser farmers, YTPS He requested to the
surrounding villages. District Collector to take

action on land surveyor
Balaji and recover their
money from land surveyor
Balaji.
25 Sri N. Ashok, S/o. Gangaiah, He asked to the CMD

Thalla Veerappagudem (V), Damaracherla (M),
Nalgonda District.

(TSGENCO) & the District
Collector for information of
Pollution index in their
area, employment
recruitment details,
greenbelt development,
Pollution control measures
and health camps for
vehicle pollution victims
and compensation for land
loosers

wl)

P. Suresh Babu,
Environmental Engineer,
T.S. Pollution Control Board,
Regional Office, Nalgonda.
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TELANGANA STATE POLLUTION CONTROL BOARD
REGIONAL OFFICE: NALGONDA

P. SURESH BABU H.No. 8-15, 1% Flaor
ENVIRONMENTAL ENGINEER Sri Lakshmi Complex, Near IT Tower
Sri Vinayaka Nagar, Hyderabad Road
Nalgonda-508001, Ph:08682-248005

Lr.No.74173/PCB/RO-NLG/EPH/2024 — Date: 02.03.2024

To,

The Director (IA Division),

Ministry of Environment, Forests & Climate Change,
Govt. of India, Indira Paryavaran Bhavan,

Jor Bagh Road, Jor Bagh,

New Delhi — 110003.

Sir,
Sub: TSPCB — RO, Nalgonda — Environmental Public Hearing (EPH) —
M/s. Telangana State Power Generation Corporation Ltd., (TSGENCO) is
establishing 5x800 MW Super Critical Coal Based Yadadri Thermal
Power Station (YTPS) at Veerlapalem (V), Damaracherla (M), Nalgonda
District, Telangana State — Public Heariﬁg was conducted as per
Additional ToR dated 08.11.2023 issued by MoEF & CC, Gol — Minutes
of the EPH proceedings & CD along with representations -

T

Communicated — Reg.

Ref: 1. Notification S.0. 1533 dt.14.9.2006 issued by MoE&F, Gol
2. Environmental Public Hearing conducted on 20.02.2024.

@@

It is to submit that, Environmental Public Hearing (EPH) was conducted as per
Additional Terms of Reference (ToR) dated 08.11.2023 issued by MoEF & CC, Gol for the
4000 MW (5 x 800 MW) Super Critical Coal Based Yadadri Thermal Power Station at
Veerlapalem Village, Damaracherla Mandal, Nalgonda District, Telangana State by M/s.
Telangana State Power Generation Corporation Limited (TSGENCO) on 20.02.2024 at
11.00 AM. The District Collector, Nalgonda has conducted the Environmental Public

Hearing proceedings.
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File No.TSPCB-RONL/TECH/11/2023-TELANGANA STATE POLLUTION CONTROL BOARD

* Eurther it is to submit that the Proceedings of Environmental Public Hearing along
with compact disc (CD), statement along with copies of representations are submitted for

your kind perusal and necessary action.

Encl:
1) Environmental Public Hearing proceedings.
2) CDb
3) Statement along with representations

Yours faithfully
Signed by Suresh Babu
Punga
Date: 02-03-2024 12:39:15
ReaENARONMENTAEEBNGINEER

Copy to
1. The Member Secretary, T.S. Pollution Control Board, Head office, Sanathnagar,
Hyderabad for information.

The District Collector, Nalgonda for favour of information.

The Chief Executive Officer, Zilla Parishath, Nalgonda for information.

#o. @ B

The General Manager, District Industries Centre; Nalgonda District for information. -

5. The Sri G. Sreenivasa Rac, Chief Engineer/Civil/Thermal, M/s. Telangana State Power
Generation Corporation Limited, Vidyut Soudha, Hyderabad - 500 082 along with
representations for kind Information. He is also directed to furnish replies to the
representations received from the public directly to the Minisiry of Environment,
Forests & Climate Change, New Delhi.

6. The Tahasildar's Office, Damaracherla Mandal, Nalgonda District for information.

7. The Panchayath Secretary, Veerlapalem Village Damaracherla Mandal, Nalgonda
District with a request to make the minutes accessible to the public.

8. The Panchayath Secretary, Thalla Veerappagudem Village Damaracherla - Mandal,
Nalgonda District with a request to make the minutes accessible to the public.

9. The Panchayath Secretary, Thimmapuram Village Damaracherla Mandal, Nalgonda
District with a request to make the minutes accessible to the public.

10. The Panchayath Secretary, Kothapally Village Damaracherla Mandal, Nalgonda District
with a request to make the minutes accessible to the public.

11. The Panchayath Secretary, Kallepally Village Damaracherla Mandal, Nalgonda District
with a request to make the minutes accessible to the public.









Dated 07/05/2024 YV

To.

Subject:

Sir/Madam,

File No.: J-13012/18/2015-1A. I (T),~
Government of India é’ f‘
Ministry of Environment, Forest and Climate Change

IA Division
F

0/ ,‘3/
@f“fx

SHRI G SREENIVASA RAO

TELANGANA STATE POWER GENERATION CORPORATION LIMITED

Vidhyuth Soudha, Khairtabad, Hyderabad- 82 , Khairtabad, HYDERABAD, TELANGANA, Eenaadu
Office, 500082

cecthermal2@yahoo.com

4000 MW (5 X 800 MW) Yadadri Thermal Power Station in an area of 2800 Acres located at
Village Veerla Palem and Virappagudem, Sub-District Dameracherla, District Nalgonda
(Telangana) by M/s. Telangana State Power Generation Corporation Limited (TSGENCO) -
Amendment in Environmental Clearance in compliance to the NGT Order dated 30.09.2022 in
Appeal No 15/2020-regarding

This is in reference to your application submitted to MoEF&CC vide proposal number
IA/TG/THE/466880/2024 dated 27/03/2024 for grant of an amendment in prior Environmental
Clearance (EC) to the project under the provision of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC24A0601TG5156723A
(ii) File No. J-13012/18/2015-IA. I (T)
(iii) Clearance Type Amendment in EC

(iv) Category A

(v) Schedule No./ Project Activity 1(d) Thermal Power Plants
(vi) Sector Thermal Projects

4000 MW Yadadri Thermal Power Station (5 X
800 MW Supercritical Coal Based Thermal Power
Plant) by Telangana State Power Generation
Corporation Limited (TSGENCO)

(viii) Location of Project (District, State) NALGONDA, TELANGANA

(ix) Issuing Authority MoEF&CC

(x) EC Date 29/06/2017

(vii) Name of Project




@
(xi) Applicability of General Conditions NO
(xiii) Status of implementation of the project Under Construction

3. The proposal is for the grant of fresh Environmental Clearance in pursuant to direction of Hon’ble NGT for amendment
in Environmental Clearance to 4000 MW (5 X 800 MW) Yadadri Thermal Power Station in an area of 2800 Acres
(1133.12 ha) located at Village Veerla Palem and Virappagudem. Sub-District Dameracherla, Disirict Nalgonda
(Telangana) by Telangana State Power Generation Corporation Limited (TSGENCO).

4. The project/activity is covered under category A of item 1(d) ‘Thermal Power Plants’ of EIA Notification 2006 {as
amended) as the power generation capacity of the proposed project is beyond the threshold capacity of S00MW i.e. 4000
MW (5 X 800 MW) MW and requires appraisal at Central level by the sectoral EAC in the Ministry.

5. The Projec! Proponent and the accredited Consultant B.S. Envi-Tech (P) Ltd made a detailed presentation in the gth
EAC meeting and apprised following on the salient features of the project:

(i) The MoEF&CC issued EC vide letter no. J-13012/18/2015-1A. 1 (T) dated 29.06.2017 to the proposed project of 4000
MW Yadadri Thermal Power Station (5 x 800 MW - Supercritical Coal Based Thermal Power Plant) in favour of M/s.
TSGENCO.

(ii) Consent for Establishment received on 25.07.2017 from TSPCB. The project construction works were commenced by
M/s. BHEL on 17.10.2017. However, the EC was challenged in the Hon’ble National Green Tribunal (Southern Zone),
Chennai vide Appeal No. 15/2020. Hon’ble NGT disposed of the appeal with certain observations and directions.

(iii) As per the directions of Hon'ble NGT, TSGENCO has approached MoEFCC to obtain additional Terms of Reference
accordingly, the proposal was considered by the Expert Appraisal Committee (Thermal Sector) in its 32nd meeting held
during 02.11.2022 and recommended for grant of Terms of References (ToRs) for the Project. The additional ToR has
been issued by the Ministry vide letter No. F. No. L-11011/132021-1A-I(T), dated 08.11.2023 with a public hearing.

(iv) The project proponent sought the following amendments:

S. No Para of ToR / ECEetails as per the ToR /To be revised/ read as |Justification/reasons

lissued by MoEF&CC |[EC
1. Para 5 of EC, Page 2 ofBlend Coal having ratioll00 % Indigenous coal Ministry of coal, Gol vide F. No,
10 of 50% indigenous Coal 123014/1/2018-CLD, dated
and 50% Imported Coal 15.02.2018 has allocated coal
or 100%Imported coal. linkage for Yadadri Thermal

Power station for G-9 grade coal
of 14 MTPA from SCCL mines.

|Para 6 of EC, Page 2 ofWater RequirementiWater Requirement|As per new Environmental norms
10 10000 m3 per hr (2.4[i2000 m3 per hr (2.88of MoEFCC notification No. 593
Lakhs m3 per day/ 97.8lakhs m3 per day / |18(E), dated. 29.06.2018. the
cusec/3.10 TMC per yearfcusecs/ 3.72 TMC perspecific water consumption for]
considering the COC offYear considering thenew power plants installing FGD
5.0 complying the newjCOC of 6.5 complyingfis 3.00 m3/MW/hr, Hence. for
norm of 2.50 m3/MWh) {the new norm of 3.004000 MW YTPS power plant. the
m3/MWh due ofotal requirement of  water
implementation of FGD) jconsumption is 12000 m3/hr (i.c,
2,88,000 m3 per day). The [ &
CAD  department.  Govt. o
[Tclangana has allocated for draw]
of 6.60 TMC of water from thef
river Krishna, Oul of which|
[TSGENCO will be using 3.72
ITMC of waler for the above
power plant.

Para 9 of EC, Page 3 offQuantity of Flyash andQuantity of Flyash andDue to change in the source of
10 bottom ash generation isbottom ash generation iscoal.

%]

-

[




2.2 MTPA and 0.563.19 MTPA and 0.80
MTPA respectively. MTPA respectively.

67

(v) Ministry of Coal. GOI has accorded the coal ljukaQ Lr. No. 23014/1/2018-CLD dated 15.02.2018 for supply of
G-9 grade coal from SCCL mines for 14.00 MTPA. A coal Supply agreement was entered with M/s SCCL for G-9 grade
coal for the project vide supplementary Instrument — 11 of the fuel supply agreement dated 01.04.2016. The silent eatures

of the project are as under: -

Location of TPP Veerlapalem Village
Village: Dameracherla Mandal
Taluk: Nalgonda District
District: Telangana State
State: a) TPP site;
Co-ordinates of all four corners: S.NO. LATITUDE LONGITUDE
A 16°40'30.98"N 79°35'9.67"E
B 16°41'55.95"N 79°35'37.23"E
D 16°43'7.98"N 79°33'55.34"E
E 16°42'15.23'"N 79°32'51.75"E
b) Ash pond site;
S.NO. LATITUDE LONGITUDE
1 16°41'22.51"N 79°34'15.73"E
2 16°41'25.45"N 79°34'55.23"E
3 16°40'35.70"N 79°34'55.15"E
4 16°40'53.01"N 79°34'6.59"E
c) Township ete.
S.NO. LATITUDE LONGITUDE
1 16°42'8.93"N 79°33'10.54"E
2 16°42'25.03"N 79°33'547"E
3 16°42'15.23"N 79°32'51.75"E
4 16°42'23.83"N 79°3330.71"E
Accredited Consultant and certificate no. B.S. Envi — Tech Pvt. Ltd
L#l 2-13-1270/71/73, Amity Ville, 4thFloor, Beside Spencer Supet
Market, St. Ann’s Road, Tarnaka,
Secunderabad-500017
certificate no: NABET/ELA/2326/RA 0302 (Rev.01)
Valid up to May 15, 2026
Inter- state issue involved No
Seismic zone [1 (Least Active)

(vi) Land Area Breakup:

Land Requirement:

a) TPP Site

b) Ash Pond

c) Township

d) Railway Siding

e) Raw Water Reservoir
) Green Belt

u) others

Total

The total land requirement of the project is about 2800 acres
complying with CEA norm of 0.7 acres/MW. Of the total area, Ac|
2095.28 is Forest Land falling under Veerlapalem Forest Block and|
Ac. 704.12 consists of Patta Land, Government Land. Udala patta
Land and D-Patta Land under the jurisdiction of Dameracherla
Mandal, Nalgonda Disrict, Telangana State.

LAND BREAKUP OF THE POWER PLANT




(89

Area (Acres)
Main Plant area 127.00)
Coal Storage area 32.50
Railway siding (internal) 39.00
Raw Water Reservoir 80.00
Walter treatment plant 36.00
Ash Pond 400.00
Flyash Silos 3.50
Switch Yard 20.50
Cooling Towers and Chlorination & CW Treatment Plant 25.50
Other areas (admin building, roads, vacant spaces in-between etc) 471.00,
Colony including greenbelt 80.00
Undisturbed areas Tungapahad Stream 25.00 33.00
Village Road 8.00
Greenbelt 100 m width along project 432,00, 1352
boundary
Other areas — near ash pond, coal 731.00
storage etc
100 m barrier on either side of the 142.00
Tungapahad Stream
50 m barrier on either side of 47.00
Village Road
Total 2800.00
(1133.12 Ha)

Status of the project:
[f under construction phase: please specify the reasons
for delay, works completed till date and balance]
works along with expected date of completion.
If under operation phase, date of commissioning
(COD) of cach unit. Whether the plant was under
shutdown since commissioning, details and rcasons.

M/s. BHEL, New Delhi commenced the project construction works
on 17.10.2017 and as of September, 2022, 61.50 % of the project
works were completed.

Construction works are in progress and about 72 % of works are|
lcompleted, as on date. The delay was due to Covid-19 pandemic
and litigation in the Hon'ble NGT (SZ), Chennai.

Tentative revised project commissioning schedule after receipt of
amendment to EC:

b. Private land & Government land

¢. Forest Land

Unit Revised Project Commissioning
Schedule
Unit -1 15.10.2024
Unit - 2 15.10.2024
Unit -3 31.03.2025
Unit -4 31.12.2024
Unit -5 28.02.2025
Break-Up of land-use of TPP site: : 2800 Acres
: Ac. 704.12
a. Total land required for project components - Ac. 2095.28

DETAILS OF PROPOSED PROJECT AREA

Area Survey Village Jurisdiction  [Acquisition
(acres) Numbers Status
Forest Ac. 2095.28 Gts Compartment Nos 41 |Veerlapalem Forest|Stage —II Forest Clearance




Land

12,43 44 & 45
G

obtained vide Lr. No. F.
No. 8-07/2013-FC. dated;
Tth July 2015,

Block

Total Land Acquired

Non-Forest [UdafaKharajKhata 9.103 & 4 Veerappagudem
Land D-Form Patta 168.3896 Veerlapalem
Govt Assigned 136.20[71,76,80.90,92-95

Patta Land

174.24

66-70.72-75.77-79.81-
89 & 91

UdafaPatta

147.38

1,211,12,13,17,
19,20,21,22,24,
27-31,34-41

UdafaKharajKhata

66.02

3,4,5,6,7,9,10,14-
16,18,23,25,
26,32,33

(vii) Presence of Environmentally Sensitive areas in the study area

(il any)

Forest Land/ Protected Area/ Yes/No Details of Certificate/letter/Remarks
Environmental Sensitivity Zone
Reserve Forest/Protected Forest Land Yes RF near Timmapuram Village — 2.32 km RF — NNW
RF near Rajendranagar Village — 2.23 km — NNE
Goli RF —7.46 km — SW
\Virlapalem R F — Around & Within the Plant Site
\Wazirabad RF — 6.37 km - E
Rajagutla RF—~0.40 km — E
Daida RF — 1.32 km — SE
Adividevulapalli RF - 5.15 km — SW
Oshipalem RF — 4.29 km — WNW
IMolakacherla RF — 7.17 km — W
Ragadappa RF — 6.40 km — NW
Dilawarapur RF — 3.93 km — NNW
Gangadevigutta RF — 5.71 km — NE
Pasupulabodu R F - 9.03 km — ENE
Saidulnam RF — 9.90 km — E
National Park No -
Wildlife Sanctuary No -
Archaeological sites| No =
monuments/historical temples etc
Names & distance of National parks, No -
Wildlife sanctuaries, Biosphere
reserves. Heritage sites Rivers, Tanks,
Reserve Forests etc. Located within 10,
Km from the plant boundary:
Availability of Schedule-1 species in Yes The reported/observed list of faunal species and their conservation|
the study area status as per Indian Wildlife Protection Amendment Act, 2022 in
study area, which are Jackal. Indian Wolf, Chinkara, Striped
Hyena. Indian Porcupine, Bonnet Macaque, Honey Badger,
Leopard, Tiger, Sambar, Grey Mongoose, Indian Chameleon, Red
Sand Boa, Indian Cobra, Indian Rat Snake, Indian Rock Python,|
Monitor Lizard, Shikra. Changeable Hawk-Eagle and Indian
Peafowl.
Additional information Nil -




(viii) Project description:

Expansion / Green Field (new):
(PP / Merchant / Captive):

Green Field (New Project) — IPP (Government Project)

Co-ordinates of all four corners of TPP Site:

S.NO. LATITUDE LONGITUDE
A 16°40'30.98"N 79°35'9.67"E
B 16°41'55.95"N 79°35'37.23"E
D 16°43'7.98"N 79°33'55.34"
E 16°42'15.23"N 79°32'51.75"E

The average height of:
(a) TPP site.
(b) ash pond site elc. above MSL

(a) TPP site — 101 m above MSL (m)
(h) ash pond site 80 m above MSL (m)

Whether the project is in the Critically Polluted
Area (CPA) or within 10 km of CPA. If so, the
details thereof:

'The Project is not fall in the Critically Polluted Area/ within 10 km
study area.

(CRZ Clearance

Not Applicable

Whether the project is in the Critically Polluted
Area (CPA) or within 10 km of CPA. If so, the]
details thereof:

The Project does not fall in the Critically Polluted Area/ within 10)
kam study area.

Cost of the Project (As per EC and revised): Cost
of the proposed activity in the amendment:

The project cost initially was estimated at Rs. 25099.42 crores. Thej
project cost was revised to Rs. 34542.95 Crores to implement the
IFGD, SCR, ZLD systems in compliance to MoEFCC emission norms|
for power plants vide SO 3305 (E), dated 07.12.2015 and due to an)
increase in the interest during construction (IDC) which is due to delay
in commissioning of the project. Total capital cost earmarked towards
environmental pollution control measures is Rs 5681.44 Crores and the
Recurring cost (operation and maintenance) will be about Rs 430.177
Crores per annum.

Employment Potential for entire project/plant and
employment  potential  for the proposed
amendment (specify number of persons and)
quantitative information).

Total employment will be 2000 persons as direct & 2000 persony
indirect after commissioning.

Benefits of the project (specify quantitative
information)

v Bridging of power deficit in the newly formed State of Telangana.
About 10000 people including local people are working in the
[project construction.

v [ndirect employment arising out of a big infrastructural project like
transport rtequirements, catering, ancillary industries, material
andling, trading and other associated services.

v Employment in operational phase of power project would be 4000.
iAbout 2000 persons under direct Employment and 2000 in indirecl|
employment.

v Colony is proposed within the project area in an area of 80 acres.
This will be developed with all necessary facilities like community
center, club house, guest house, field hostel etc.

v Improvement of infrastructure as well as uplifiment of social
structure in the area through Community development activities such
as training of local unemployed youth in various skills, personality|
development. development of self-help groups for women, providing
drinking waler facility, strengthening of rural roads. rain water
harvesting etc..

v Rehabilitation of the existing Thandas to Kallepalli village with all
necessary infrastructural facilities

v Project will restore the degraded forest area. Greenbelt in an extenl




of 1352 ucres will be developed in consultation with Fores!
Department

v Local youth will be encouraged to setup flyash based manulacturing
units with necessary support from TSGENCQ.

Status of other statutory clearances

MoEF&CC, Gol, New Delhi has accorded final clearance (or diversion|
ol 4676 Acres (1892.35 Ha) of forest land in favour of TSGENCO
vide Lr.No.F.No.8-07/2015-FC, Dt 07.07.2015 for establishing the
ubove power plant.

CFE  for the project was issued by TSPCB vide Order
No. [ /TSPCB/CFE/RO-NLG/2017, dated 25.07.2017 and the same
was - extended  vide  Order No. Order  No.10/TSPCB/CFE/RO-
NLG/HO/2022, dated 06.01.2023.

R&R details

TSGENCO has filed requisition with the District Collector, Nalgond
on (9.07.2015 for acquisition/alienation of Patta lands, UDAFA Patta,
D-Form patta lands, UDAFA/Kharaj Khata lands Govt./Assigned lands|
lo an extent of Ac.879.08 Gis sandwiched within the diverted forest
land.

/An amount of Rs. 28581 Crores was deposited with the District
Collector, Nalgonda on 04.01.2016 towards land compensation, R&R
Package, Settlement of RoFR Pattas, Encroachment in the forest land,
other charges.

Rehabilitation and Resettlement centre is established in the Govt. land
lo an extent of Ac. 13.21 Gts in Sy. No. 98 under Kallepally (V),
Dameracherla (M), Nalgonda Dist as per the R&R scheme approved
by the Commissioner, R&R, Hyderabad to 173 Nos Project Displaced
Families (PDF) of Modugulakunta and KapuraThandas. The paymen
of Rs.5,90,47,000/- towards R&R entitlements was made to above
PDFs.

ISGENCO has assured to provide employment ta 173 Project
Displaced Families (PDF) of Modugulakunta and KapuraThandas and
411 Project  Alfected  Families (PAF) of  Thimmapur,
ThallaVeerappagudem, Veerlapalem, Kothapally, Dubba Thanda and
Sath Thanda villages of Dameracherla Mandal.

Land compensation was already paid to the above PAFs and PDFs and
payment was also made to the encroachers (563 Nos) in an extent ol
Ac. 702.29 Gts of Forest land including RoFR patta holders,

(ix) Elcetricity generation capacity:

Capacity & Unit Configurations:

Capacity: 4000 MW (5 x 800 MW)
Steam Generators Capacity: 2585 TPH per Unit (5 Units)

Generation of Electricity Annually

29784 Million kWh /Annum@85% PLF

(x) Details of fuel and Ash disposal:

Fuel to be used:

100% indigenous coal

Quantity of Fuel required per Annum:

13.28 MTPA @85% PLF

Coal Linkage / Coal Block:

Quantity and details of Linkage available:

Ministry of Coal, GOI has accorded the coal linkage vide Lr. No,
23014/1/2018-CLD dated 15.02.2018 for supply of G-9 grade coal from|
SCCL mines for 14.00 MTPA. Coal Supply agreement was entered with
M/s SCCL Tor G-9 grade coal for the project vide supplementary]
Instrument-I1 of fuel supply agreement dated 01.04.2016. M/s SCCL
vide their letter no. HYD/MKT/T/005/383 dated 02,06.2017 has

furnished an undertaking that they will supply the coal with not more




@

than 30 % ash contenl.

Details of mode of transportation of coal from
coal source to the plant premises along with
distances

Indigenous coal will be transported in railway wagons from SCCL
croup of Mines using the Indian Railways network. A dedicated
Railway Line is being constructed from Vishnupuram Railway station
on Bibinagar-Nadikudi Main line of South-Central Railway to YTPS.
The length of railway line is about 10.69 Km.

The rail distances from SCCL coal mines to power planl are as given|
below.

KCHP (Manuguru area) — 262 km

JVR-CHP(Kothagudem) — 262 km

Rudrampur CHP (Kothagudem area) — 216 km

Yellandu CHP - 179 km

Goleti CHP, Bellampally — 388 km

RKP CHP (Mandamarri) — 356 km

SRP CHP (Srirampur) — 346 km.

GDK 1 CHP (Ramagundam) — 342 km

Fly Ash Disposal System Proposed

TSGENCQ implementing the following two systems
The ratio of water and ash:

a. High concentration slurry (40:60)

b. Lean concentration slurry (66:34)

a. Ash Pond / Dyke:

(Aren, Location & Co-ordinates) Average height]
ol area above MSL (m)

b. Space left in ash dyke area

Ash Pond

ITSGENCO has constructed an ash pond in an extent of 400 acres in (he
[project premises with adequate storage capacity in southern direction ol
main plant site

Co-ordinates:

S.NO. LATITUDE LONGITUDE
1 16°41'22.51"N 79°34'15.73"E
2 16°41'25.45"N 79°34'55.23"E
3 16°40'35.70"N 79°34'55.15"E
4 16°40'53.01"N 79°34'6.59"E

|Ash pond site 80 m above MSL (m)
INot Applicable, it is New Project.

Quantity of
. Fly Ash to be generated
b. Bottom Ash to be generated:

3.19 MTPA (80% of total Ash)
0.80 MTPA (20 % of total Ash)

Fly Ash utilisation percentage with details in last
> years:

Not applicable as it is a green field project under construction,
However, TSGENCO has approached 14 cement plants and other
industries located within 50 km radius for offtake of fly ash generated
from the plant. The willingness letters were received from the cement
plants and other companies.

TSGENCO can achieve 100% utilization of fly ash within 4 years as per
MoEFCC Notification.

Stack Height (m) & Type of Flue

275m dry stack with Gas to Gas heat exchanger.

I Single Flue. 2 Bi-Flue Stacks.

(xi) Water Requirement:

Source of Water:

River (Krishna River)

Upstream

HFL of Krishna River is located at 0.67 km distance from the
project site in SE direction.
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Quantity ol water requirement: 2,88,000 KLD /288 MLD / 0.288 MCM
Distance of source of water from Plant: 20 Km

Whether barrage/ weir/ intake well/ jack well/ others|Forebay of River Krishna

proposed:

Made of conveyance of water: Two Pipelines of 1.50 m dia. each.
Status of waler linkage: Govt. of Telangana, [&CAD Depurtment has allocated 208

cusees of water (6.60 TMC/year) [rom Krishna River vide G.O.
Ms No. 13 dated 30.01.2015. TSGENCO will utilize 3.72 TMC(]
per year for the proposed 4000 MW from this allocation.

(IF'source is Sea water) Desalination Plant Capacity Not Applicable

Made / Management of Brine: Not Applicable
Cooling system Natural draft

(xii) Court case details:

Any litigation/ Court Case pertaining to (he project The EC was challenged in the lon’ble National Green Tribunal
(Southern Zone), Chennai vide Appeal No. 15/2020. The appeul
was disposed of by Hon’ble NGT on 30.09.2022 with certain
observations and directions to MoEF&CC, EAC and project

[proponent.
[s the proposal under any investigation? If so, detailsNo
(hereof.
Any violation case pertaining to the project: No

Additional information (if any) -

(xiii} Effluent from the industrial waste is 37440 M*Day. Out of this, 30840 M?/Day will be utilised in AHP and dust
suppression system of CHP and the balance effluent will be sent 10 central Monitoring Basin for reuse. Further, the waste
water from the domestic use is about 480 M*/Day will be routed through a network of drains/pipes from various buildings
of the power plant to the proposed Sewage Treatment Plant (STP) of | MLD capacity. The plant will be based on Zero

Liquid discharge system.

(xiv) Power requirement during construction is 5000 KVA and will be met from Telangana State Power Distribution
Corporation limited (TSSPDCL). YTPS Unit envisaged with 08 Nos DG sets of 2000 KVA capacity. DG sets are used as
standby during power failure. Stacks (height 30 Metre) is provided as per CPCB norms to the proposed DG sets.

(xv) There are no National Parks, Wildlife Sanctuaries, Biosphere Reserves, Tiger/Elephant Reserves, Wildlife Corridors
ete. within 10 km distance from the project site. River Krishna is flowing at a distance of 0.67 kin in the Southern

direction. Thungapadu vagu is passing through the plant site. The Principal Chiel Conservator of Forests (PCCF) and Chiel

Wildlile Warden vide letter no. Re No. PCCF-WL1/WL14/11/2022 (3401/2016/W1L-1) dated 05.01.2023 has certified that
the shortest distance is 13.10 km from Plant boundary to Amrabad Tiger Reserve (Compartment No. 67 of Rajawaram RF

Block of Amrabad Tiger Reserve) and farthest distance is 15.50 km (Compartment No. 63 of Rajawaram RF Block of

Amrabad Tiger Reserve).

(xvi) The project cost initially was estimated at Rs. 25099.42 crores. The project cost was revised to Rs. 34542.95 Crores
to implement the FGD, SCR, ZLD systems in compliance to MoEF&CC emission norms for power plants vide SO 3303
(E), dated 07.12.2015 and also due to an increase in the interest during construction (IDC) which is due to delay in
commissioning ol the project. Tolal capital cost earmarked towards environmental pollution control measures is Rs,
5681.44 Crores and the Recurring cost (operation and maintenance) will be about Rs. 430.177 Crores per annum.Total
Employment will be 2000 persons as direct & 2000 persons indirect after commissioning. Industry proposes to allocate
Rs, 100,40 Crores, at 0.40% of the original project cost towards CSR.

(xvii) Public Hearing for the proposed project has been conducted by the Telangana State Pollution Control Board on
20.02.2024 at project premises. The main issues raised during the public hearing are related to Employment

Opportunities, Land Compensation for the left-over lund losers, Community & Infrastructure Development and
Environment & Pollution Control Measures,

)

(D
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(xviii) Details of Certified compliance report submitted by RO, MoEF&CC. = TSGENCQ has approached RO (Sub
Office), MoEFCC. Hyderabad vide letler daled 27.03.2024 for issue of Certified Compliance Report w.r.t EC granted on
29.06.2017.

6. EAC during the meeting held on 05.04.2024 deliberated on the information submitted and as presented by the Projeet
Proponent noted that the Hon'ble NGT vide judgment dated 30.9.2022 in Appeal No 15/2020. suspended the EC granted
an 29.06.2017. The Hon'ble NGT also direcied MoEF&CC o issue additional ToR with respect to aspects mentioned in
para 47 of the aforesaid judgment. The Additional ToR has been issued by the Ministry vide letter No. F. No. L-
11011/132021-1A-I(T). dated 08.11.2023 with a public hearing in compliance with the directions of Hon’ble National
Gireen Tribunal (NGT) Southern Zone in an Appeal No. 15 of 2020 hetween Conservation Action Trust Versus Union of
India & Ors.

7. EAC during the meeting deliberated on following: (i) Radioactivity levels of Coal Samples of SCCL mines (Manuguru,
JVR OC and Ramagundum) which are found to be well below the exemption level of the Atomic Energy Regulatory
Board (AERB) directive; (ii) study area of a 25 km radius was considered for conducting the Cumulative impact
assessment study and Bascline Data Generation was carried out in the Winter Scason (December 2022, January 2023 and
February 2023). The incremental pollution load (maximum 24 hourly average) due to the usc of 100% indigenous coal is
8.9 wm3, 11.1 g/m3 and 16.1 g/m3 for PM ¢, SO; and NO; respectively and the overall scenario is well within the NAAQ
limits, For the air control, PP has proposed installing a High-Efficiency Elcctrostatic Precipitator for the reduction of
Particulate Matter 1o Iess than 30 mg/Nm3, a Flue gas desulphurization system (FGD) for the reduction of SO; emissions
10 less than 100 mg/ Nm? and Sclective Catalytic Reduction (SCR) system for the reduction of NO; cmissions to less than
100 mg/ Nm; (iii) the total Ash generation @ 85% PLF is 3.98 MTPA (10913 Metric Tonnes per day) out of which fly ash
is 3.19 MTPA (8730.23 Mectric Tonnes per day) and bottom ash will be 0.80 MTPA (2182.56 Metric Tonnes per day).
Due to proximity of Cement plants and willingness letters received from tem, it is evident that 100% fly ash utilization
will be achieved within 4 years. The transportation of fly ash to cement plants will be done in closed pneumatic bulkers of
40 to 50 tonnes capacity. The PP informed that although the ash pond area of 400 acres is proposed for emergency use
only. PP will achieve 100% fly ash and bottom ash utilization. The Commilttce is of the view that T'P shall strictly follow
the guidelines issued by CPCB/MoEF&CC for ash utilization/disposal; (iv) the ash pond design was done by M/s. Prol.
V.S. Raju consultants, Hyderabad (Formerly: Prof. V.S. Raju, Director, [IT Delhi and Dean [IT Madras). The Ash Pond
design report prepared by M/s, Prof. V.S, Raju Consultants, Hyderabad was proof-checked and approved by Industrial
Consullancy Services, INTUH College of Enginecring, Hyderabad.

8. About the land availability, EAC observed that out of a total of 2800 acres of land, 2095.28 acres is forest land whereas
4676 Acres of forest land has been allotted to TSGENCO vide Lr.No.F.No.8-07/2015-FC, Dt: 07.07.2015. Further. it was
informed by the Project proponent that the balance of 2580.72 acres of the land will be transferred to the state forest
division. EAC also dcliberated on the green belt plan submitted by the Project Proponent and observed that 3 rows
plantation is proposed along the plant boundary covering an area of 432 acres and a width of 100 meters. The total area
proposed under the plantation is 1352 acres including [731 acres at Ash Pond & Coal Storage Arcas and 142 acres at
Tungapadu Vagu (100 m width on cither side) and 47 acres in other arcas]. PP has proposed that the plant will be based on
ZLD and a minimum distance of 500 m buffer between the ash pond and Tungapadu Vagu will be pravided to prevent
conlamination, 100 m barrier on either side of the banks of the Vagu will be left as a barrier which will be developed
under greenbelt.

9. The EAC further observed that as per EC water requirement was 10000 m3 per hr (2.4 Lakhs m3 per day/ 97.8
cusee/3.10 TMC per year considering the COC of 5.0 complying the new norm of 2.50 m3/MWh) which has been
proposed to be changed to 12000 m3 per hr (2.88 lakhs m3 per day / | I8 cusecs/ 3.72 TMC per Year considering the COC
of 6.5 complying the new norm of 3.00 m3/MWh due to implementation of FGD). The | & CAD department, Govt. of
Telangana has allocated for drawl of 6.60 TMC of water from the river Krishna. Qut of which. TSGENCO will be using
3.72 TMC of waler for the above power plant, It was noted that Tungapadu vagu is a waler body that is flowing through
the thermal power plant. the committee emphasised that there must be no obstruction to the flow of Tungapadu vagu and
minimum flow should be ensured.

10. EAC also took nole of the public hearing conducted by the Telangana State Pollution Control Board on 20.02.2024 a(
project premises under the chairmanship of Collector & Dislrict Magistrale, Nalgonda. PP vide lelter dated 12.04.2024
submitted that TSGENCO is taking all steps in compliance to the CSR plan wherein it has been stipulated that Rs. 100.40
Crores has been allocated for taking up various developmental activities in the villages surrounding the power plant. The
EAC noted that budget of Rs 5681.44 Crores and Rs 430.177 crores/annum is carmarked lowards capital cost and



recurring cast respectively for implementing the various pollution control measures as deseribed in the Envirenmental

Management Plan. The breakup of the EMP budget is given in Tuhle:(@

Rs. Crores

Capital Cost Recurring
cost/Annum

Air Environment Electrostatic precipitator — ESP 150,00 332.0

Flue Gas Desulphurization system-FGD

Selective Catalytic Reduction

Dust Suppression system - Coal Handling arca 1.20 0.10

Dust Suppression system - Lime Stone Handling Areall.20 0.10

RCC chimney with 2 nos steel twin [Tue and Ino steel[320.00 16.00

single flue (275 m high) — 3 Nos

Bottom Ash and Fly ash collection Storage400.00 40.00

dispensing system
Water Environment Waste Water treatment system including RO planlj25.00 2.50

and side stream, ETP

Sewage Treatment Plants (plant and colony) 15.00 1.20

Piczometers 0.08 0.0024

Gauging station at Tungapadu vagu 0.05 0.0015

Rain water Harvesting 0.25 0.020

Natural draft cooling towers (5 Nos) 535.00 26.75
Land Environment Ash pond with HDPE lining 174.00 7.20

Fly ash brick making plant-2nos 0.70 0.035

Green Belt Development including soil conservation |17.00 1.36

Restoration of degraded forest areas-outside project8.00 0.64

areas

Nursery 0.30 0.015

Plugging and strengthening of banks of Tungapahad0.20 0.010

vagu within the project area

Renewable Encrgy 12.76 0.638

Roof top salar PV system

Organic Waste Converter 0.50 0.025
(Occupational Health Pecrsonal protection devices 1.20 0.060
Monitoring CEMS 15.00 1.20

ICAAQS (7 nos) 14.00 0.32
Total 5681.44 430.177

11. The EAC after detailed deliberation on the information submitted and as presented during the meeting recommended
the amendment in the EC dated 29.06.2017, as per the details given in the table below, to the project 4000 MW (5 X 800
MW) Yadadri Thermal Power Station in an area of 1133 ha located at Village Veerla Palem and Virappagudem, Sub-
District Dameracherls, District Nalgonda (Telangana) by M/s. Telangana State Power Generation Corporation Limited
(TSGENCO) along with the additional/specific conditions (Annexure 1):

EC Para/ condition
no.

Stipulation in EC

Recommendation of EAC

Para 5 of EC, Page 2
ol 10

Blend Coal having ratio of 50% indigenous Coul
and 50% Imparted Coal or 100%[mported coal.

100 % Indigenous coal

Para 6 of EC, Page 2
ol 10

Waler Requirement 10000 m3 per hr (2.4 LakhsWater Requirement 12000 m3 per hr (2.88 lakhs|
m3 per day/ 97.8 cusee/3.10 TMC per yeauqm3 per day / 118 cuseces/ 3.72 TMC per Year
considering the COC of 5.0 complying the newjconsidering the COC of 6.5 complying with the

norm of 2.50 m3/MWh)

1ew

norm of  3.00

m3MWh  due 1o




&

Para O of EC. Page 3[Quantity of Flyash and bottom ash generation igThe quantity of Flyash and boltom ash generation
of 10 2.2 MTPA and 0.56 MTPA respectively. is 3.19 MTPA and 0.80 MTPA respectively.

implementation of FGD)

12. The MaEF&CC has examined the proposal in accordance with the provisions contained in the Environment Impact
Assessment (E1A) Notification, 2006 & further amendments thereto & compliance (o the NGT order dated 30.09.2022 in
Appeal No 15/2020 and based on the recommendations of the EAC hereby accords amendment ( as mentioned in para 11
above) in the Environment Clearance daled 29.06.2017 lo M/s. Telangana Slate Power Generation Corporation Limited
(TSGENCO) for 4000 MW (5 X 800 MW) Yadadri Thermal Power Station in an area of 2800 Acres located al Village
Veerla Palem and Virappagudem. Sub- District Dameracherla. District Nalgonda (Telangana) subject o compliance of the
additional specific conditions (Annexure 1). in addition to the all the other conditions mentioned in the EC dated
29.06.2017 shall remain unchanged.

13. The proponent shall obtain all necessary clearances/approvals thal may be rcquired before the start of the project. The
Ministry or any other competent authority may stipulale any further condition for environmental protection. The Ministry
or any other competent authority may stipulatc any further condition for environmental protection.

14. The Environmental Clearance to the aforementioned project is under provisions of EIA Notification, 2006. It does not
(antamount to approvals/consent/permissions etc. required to be obtained under any other Act/Rule/regulation. The Project
Proponent is under obligation to obtain approvals /clearances under any other Acts/ Regulations or Statutes, as applicable.
to the project.

15. The PP is under obligation to implement commitments made in the Environment Management Plan, which forms part
ol this EC.

16. Any appeal against this environmental clearance shall lie with the National Green Tribunal, if preferred, within a
period of 30 days as prescribed under Section 16 of the National Green Tribunal Act. 2010.

17. General Instructions:

(i) The project proponent shall prominently advertise it al least in two local newspapers of the District or State, of which
one shall be in the vernacular language within seven days indicating that the project has been accorded environment
clearance and the details of MoEF&CC website where it is displayed.

(ii) The copies of the environmental clearance shall be submitted by the project proponents to the Heads of lacal bodies.
Panchayats and Municipal Bodies in addition to the relevant offices of the Government who in turn must display the same
for 30 days from the datc of receipt.

(iii) The project proponcnt shall have a well laid down environmental policy duly approved by the Board of Directors (in
case of Company) or compelent authority, duly prescribing standard operating procedures to have proper checks and
balances and to bring into focus any infringements/deviation/violation of the environmental / forest / wildlife norms /
conditions,

(iv) Action plan for implementing EMP and environmental conditions along with responsibility matrix of the projecl
proponent (during construction phase) and authorized entity mandated with compliance of conditions (during operalional
phase) shall be prepared. The year wise funds earmarked for environmental protection measures shall be kept in separate
account and not to be diverted for any other purpose. Six monthly progress of implementation of action plan shall be
reported 1o the Ministry/Regional Office along with the Six-Monthly Compliance Report.

(v) Concealing factual data or submission of false/fabricated data may result in revocation of this environmental clearance
and altract action under the provisions of Environment (Protection) Act, 1986,

(vi) The Regional Office of this MoEF&CC shall monitor compliance of the stipulated conditions. The praject authorities
should extend full cooperation (o the officer (s) of the Regional Office by furnishing the requisite data /
information/monitoring reports.

(vii) Validity of EC is as per the provision of EIA Nolification, 2006 and its subsequent amendment,

18. This issue with an approval of the Compelent Authority

Copy To

1. The Secretary. Ministry of Power. Shram Shakti Bhawan. Rafi Marg, New Delhi-110001.



2. The chairman, CEA, Sewa Bhawan, R K Puram , New Dethi -110066 77

3. Deputy Director General of Forests (C). Ministry of Environment, Forest and Climate Change, Integrated Regional
Oifice, 3rd Floor, Room No. 309, Aranya Bhawan, Opp. RBI, Saliabad - 500004, Hyderabad, Telangana

4. The Chairman, Central Ground Water Authority, Ministry of Water Resources, Curzon Road Barracks, A-2. W-3
Kasturba Gandhi Marg, New Delhi

5. The Chairman, Telangana State Pollution Control Board, A-3, Paryavaran Bhavan, Sanath Nagar Rd, Sanath Nagar
[ndustrial Estate, Sanath Nagar, Hyderabad, Telangana 500018.

6. The Member Secretary, Telangana State Pollution Control Board, A-3, Paryavaran Bhavan, Sanath Nugar R, Sanath
Nagar [ndustrial Estate, Sanath Nagar, Hyderabad. Telangana 300018

7. The Chairman, Central Ground Water Authority, Ministry of Water Resources, Jamnagar House, 18/11, Man Singh
Roud Area, New Delhi, Delhi 110001

8. The District Collector, Nalgonda, Government of (Telangana)

9. PARIVESH Portal

Annexure |
Specific EC Conditions for (Thermal Power Plants)

1. Specifie Conditiva:

S. No EC Conditions

PP shall obtain the amendinent in CTE/CTO from SPCB as applicable in the insami case for the

1.1

proposed amendments.

PP shall initiated a joint exercise with the Forest department officials to demarcate the forest land
13 used for construction of the YTPS plant. Any additional extent of forest land shall be returned 1o the

Jovest department. PP shall submit the action taken in this reagard to concerned Regional Office
every Six months.

Three rows of plantations of indigenous species shall be taken up and completed by June 2024
along the compound wall through the Social Forestry Division of the Forest Department. Planiaiton
shall also be done in a width of 100 m on either side of the Tungapadu vagu within the plant
prenises so as to achieve the targets within the next 2 years. A survival rate of at least 80% shall be
maintained by carrying out gap plantation in case of mortality. Native species should be planted.
1.3 The budget earmarked for the plantation shall be kept in a separate account. PP should annually
submit the audited statement of expenditure along with proof of activities viz. photographs (hefore
& after with geolocation date & time), details of expert agency engaged, details of species planted,
number of species planted, swrvival rate, density of plantation etc. to the Regional Office of
MoEF&CC wnd an PARIVESH Portal as the case may be for the activities carvied out during

previous vear.

The plantations done by the PP need 1o be adequarely densified and audited by a third party

1.4 ; . LT e e L
preferably a forestry instinion of MoEFCC (e.g. ICFRE) 1o assess their ¢fficacy.
Extensive green cover within 2 km range of the plant boundary and for the schools within 100 KM
L5 radius shall be developee. An action plan in this regard to be prepared in consultation with state
5

Jorest department/expert institution and submitted hefore Regional Office of the Ministy within 6

maonths.
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S. No

EC Conditions

PP shall implement the action plan submitted for addvessing the issues raised and Comnmitement
mude during PH in a time bownd mamer. The budget carmarked for the same is Rs 100.40 Crover
and above the CSR activities proposed (o be done as per the provisions of the Companies Act. 2013
shatl be kept in a seprate account and audited annally. PP shall submit the details of action 1aken.
hudget spent along with proof of activities undertaken to the concerned RO, MoEF&CC every vear

Jor the activities carvied out during the pervious vear.

PP shall expedite the process of provding fand compensation. as this was one of the major issie
raised during PH and complete the process by March 2025

PP shall provide employment to the PDFs and PAFs as commited during the meeting and PH and o
training shall be provided (o them before they inducted inio the Job, the action taken in this regard
with details shall be submitted in the six month compliance report.

Fly ash generation will be increased due to change in source of coal therefore no additional fand

Jor ash disposal will be allowed in future, PP shall aceommodate ash within the available land arca

of 400 acres (161.87 Ha) only and 100 % Fly ash utilization shall be carried out with prevailing
norms and guidelines. Long term fly ash wtilization plan shall be submitted to RO and MoEF&CC.

Regular monitoring of Fly Ash Pond shatl be carvied out and inspection should be done 1o avoid
any chance of faiure of bunds or leakage from the Ash Pond. The Pipe line carrying the fly ash shall
also be inspected for any lekage at regular intervals. In case of any leage imnediate corrective
measures needs to be taken and concerned authorities shall be informed. PP shall also kecp a
record of inspection.

The transportation of Ash from the Thermal Power Plant to other Industries (Cement/brick) shall he
through closed bulkers only,

PP shall ensure that 4 Numbers of CAAQMS stations shall be erected & commissioned by July
2024, CAAQMS stations will be installed at the locations as fixed by the Enviromnental
Engineer/TS PCB, Regional Office, Nalgonda.

PP shall take steps to reduce specific water requirement by optimisation/technology up gradation
etc. and accordingly water audit needs to be done on annual basis to optimise the waler
requirement and also for generation aliernative source of water.

1.14

Occupational health swrveillance of the workers shall be done on a regular basis and records
maintained as per the Factories Act.

PP shall provide regular health monitoring services and health services free of cost to people living
in 10 knr radius.

1.16

PP shall implement the protective measures proposed in EMP in a time-bound manner. The budgel
earmarked for the same is Rs 5681.44crares (Capital) and Rs 430.177crores(recinring) and should
he kept in separate acconnts and euedited annually. The implantation status along with the aiomn
spent with docimentary proof shall be submitied to the concerned Regional Office for the aclivities
cavried ot duiring the previous year.

1.17

PP shall establish an Enviromnent Managemen Cell and ensure 1o engage sufficient stafl having
environment related gualification for its smooth iis functioning.




S. No

ﬁ@ EC Conditions

Enviromment Audit of plant shall be done ammally and report shall be submitied to Regional ofjfice
of the Ministry.

L1Y

PP shall get the wildlife conservation plan prepared and implemented by ihe State Forest
Department ane deposit the amown swith the concerned authorities as approved by the CWLIY. PP
shall take due care for the protection of wildlife during the construction and operation phase and
ensure that there should be any o harm o wildlife due 1o the project activities. PP shall provide
training 1o the workers and create awarenesy for the protection of wildlife. An action taken report
in this shatl be submitted 10 the concerned regional office within 3 months,

LED display of air quality (Continuous Online monitoring) shall be installed at prominent locations
preferably outside the plant’'s main entrance for public viewing and maintenance of devices shall be
done regularly.

PP shall deploy vacuuum based vehicle for everyday cleaning of the road in and around plani siie ai
least for 5 KM,

1,22

Use of Diesel operated transportation vehicles shall be avoided as far as possible and BS-1
complaint vehicle shall be purchased and preference shall be given to EV/ICNG/LNG based 1rucks
Jfor transportation raw inaterials, coal and ash disposal.

Water Sprinkling on roads shall be done in at regaular interval on the roads atleats within 1 km
range approaching the plant. A logbook shall be maintained for the activity and be in six monihly
compliance report.

Warershed development plan shall be prepared in consultation with reputed govermnent institute
and implemented focusing on micro watershed development within 10 kan radius of the project.
Action 1aken report in this regard be submitted before regional office of the Ministry in 6 monthiy
compliance report.

A detailed ecological monitoring and swvey covering forestry, fisheries, wildlife and its habiian
shall be done once in two years to assess the impacts of project on the local emvivonment and
ecology. Monitoring report shall be uploaded on the Parivesh Portal and a copy of the same he
submitted ro the regional office of MoEF&CC.

PP shall ensure that all types of plastic waste generated fram the plant shall be stored separarely in
isolated area and disposed of strictly adhering 1o the Plastic Waste Management Rules 2016 (as
amended). In pursuant to the Ministry's OM dated 18/07/2022 PP shall also create awaieness
aniong the people working in the project area as well as in its surrounding area on the bait on
Single Use Plastic(SUP) in order to ensure compliance of Ministry's Notification published by ihe
Ministry on 1200872021, A report along with phatograph on the measures taken shall also be
inchuced in the six monthly compliance report being submitted by PP.

Epidemiological Study among population within 3 km radius of project cover area shall be carried
out o regutar interval (Once in nvo year) through independem agency. Necessary meastres shall
he iaken as per findings of study in consulition with distict administation. Action taken report

shatl be submitted 1o the Regional Office of the Minisory.

The establishmen of a robust public grievance redressal mechanism o address concerns and

coniplaines firom local conmmunities regarding the power plant's operations, envirommental impacts,




&

S. No

EC Conditions

or sociol issites shall be developed. A Semior Officer shall review the functioning of the mechanism

nvice i g monil,

1.29

PP shall submit an action plan for using and developing Renevable Energy for its consimption in
its utilitiesimachineryv/equipment instead of using clectricity from Grid/generated from Thermal
Power Plants. PP shall Install additional solar power generation units.

PP shall enswe subniission of the compliance report 1o the Regional Office in a timeh: manner and
in case of anv non-compliance identified so far/in futre in the CCR then the same shall be
complied with on priority and action taken report in this regard shall be submitted to concerned R()
and get it closed.

1.31

PP shall review the outcome of the skill development programs whether it is providing any benefit
or not, and whether it helps the commumity in getting job/livelihood opportunities. PP shall align
the activities as per the present-day needs. A report in this regard shall be submitted to the

concerned RO.

Monitoring for heavy metals and fluoride in ground water and suface water shall be undertaken
along with the regular monitoring and results{findings submitted along with half yearly monitoring

repoit.

No water bodies including natural drainage/nalla in the avea including Thungapadu vagu shall he
disturbed due to activities associated with the setting up/ operation of the power plant. Proper
prolection measures including green bell development shall be undertaken around such waier hody.

Fly ash/bottom ash handling shall be done strictly as per extent rules/regulations of the
Ministry/CPCB issued from time to time including Ministry's Notification No. S.0.5481(E) dated
31st December, 2021. No coal shall be transported through road shall be allowed.

As committed by the PP Zero liquid discharge shall be adapted.

Signed by
Amit Vashishtha

Date: 07-05-2024 16:12:20

Reason: Verified and
signed



— TELANGANA POLLUTION CONTROL BOARD

el Paryavarana Bhavan, A-lll, Industrial Estate, Sanathnagar,
W Hyderabad-500 018 @
, Phone : 040-23887500 %

CONSENT ORDER FOR ESTABLISHMENT - AMENDMENT ORDER

Order No. 10/TGPCB/CFE/RO-NLG/HO/2024 \,\'1\;\' Dt: 03.06.2024

Sub: [ TGPCB — CFE - M/s. TSGENCO, 5X800MW Super Critical Coal based
Yadadri Thermal Power Station, Veerlapalem (V), Dameracherla (M),
Nalgonda District — Amendment & Extension to CFE Order Dt. 25.07.2017 -

Issued - Reg.

el
W\

EC Order Dated:29.06.2017

CFE Order dt.25.07.2017.

CFE Extension Order dt.06.01.2023.
EC Amendment Order Dated: 07.05.2024. i
Industry Ir. dt. 08.05.2024.

RO report dt. 10.05.2024.

CFE Committee meeting held on 21.05.2024.
RO Mail dt. 23.05.2024.

Ref:

ONDGO AN

. M/s. TSGENCO has proposed to establish a Super Critical Coal Based Thermal

Power Plant of 4000 MW (5X800MW) by name Yadadri Thermal Power Station at
Veerlapalem (V), Dameracherla (M), Nalgonda District.

Vide reference 1% cited, the MoEF & CC, Gol, New Delhi issued Environmental
Clearance to the industry for the Thermal Power Plant of capacity 5 x 800 MW.

Vide reference 2™ cited, the industry has obtained CFE of the Board to produce the
following with installed capacities as mentioned below with a validity period of 5
years i.e, up to 24.07.2022.

S.No Name of the products Proposed capacity as per application
1 Electric Power 4000 MW (5x800 MW)

Vide reference 3™ cited, the Board also issued extension of validity of CFE order up
to 28.06.2024.

The industry vide reference 4" cited, obtained EC Amendment Order and requested
the Board for issue of extension of CFE validity & CFE Amendment as per the EC
Amendment.

The issue was placed in the CFE Committee meeting held on 21.05.2024.The
committee recommended to issue CFE Amendment to the industry as per EC
Amendment and Extend the validity of the CFE order dated: 25.07.2017 up to

31.03.2026.

In view of the committee recommendation the Board to issue with the following
amendment to the CFE Order dated:25.07.2017.

i, The investment mentioned at the S.No.1 of CFE order shall be read as“ Rs.

34542.95 Cr'.
i. The water consumption in the Schedule B condition No.1 shall be read as
follows:
Sl.No Purpose As per draft EIA report
(KLD)
1. | Cooling water (A) 2,01,696
Non cooling water
2. | Ash Handling Point (B) 41,280
DM System (C)

®
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3. | Boiler make-up 4,680
4. | DMCW O/H Tank 120
5. | Condensate Polishing Unit 240
6. | DM Regeneration 1,200
7 | Potable Water (Plant & Colony) 600
8. | Chemical Dosing 120

Sub Total (C) 6,960
9. Flue Gas Desulphurization (D) 14,400
10. Service water (E) 17,160

(MRS, AHP Seal Water, HVAC Make-up
and Service Water)
Total (A+B+C+D+E) 2,88,000 KLD

ii. The waste water generation & it's treatment and di'sposal

Condition No. 2 shall be read as follows:

in Schedule-B,

SLNo Purpose As per draft EIA report
(KLD)
1. Cooling Tower Blow down & Side Stream 33840 KLD
Filter
2. DM plant Regeneration 1200 KLD |
3. Condensate Polishing Unit 240 KLD
4, Service Water 240 KLD
5. Flue Gas Desulphurization 1440 KLD
6. Mixed Bed Filter & Clarifier 360 KLD
7. Softening plant waste water 120 KLD
B. Domestic 480 KLD
Total 37920 KLD
Treatment and disposal :
S.No. | Source of Effluent Treatment® | Mode of final disposal

T Cooling tower Blow
Down - 30840 KLD

Shall be used for dust
suppression in . Coal
Handling Plant (19200
KLD) and Ash Handling
Plant(11640 KLD) '

Side Stream Filter
— 3000 KLD

Collection in  Central
Monitoring Basin (CMB)
followed by treatment in
clarifier, Pressure Sand
Filter, Basket Strainer
Filter, Ultra filtration,
Micro Cartridge  Filter
followed by RO Plant.

2, DM plant
regeneration - 1200
KLD

Neutralization followed by
Collection in  Central
Monitoring Basin (CMB)
followed by treatment in
clarifier, Pressure Sand
Filter, Basket Strainer
Filter, Ultra filtration,
Micro Cartridge  Filter
followed by RO Plant.

3. Condensate
polishing unit -
240 KLD

Collection in  Central
Monitoring Basin (CMB)
followed by treatment in
clarifier, Pressure Sand
Filter, Basket Strainer
Filter, Ultra filtration,
Micro Cartridge  Filter
followed by RO Plant.

4. Service water —

Qil & Grease trap by

RO permeate (3600 KLD)
shall be recycled as
freshwater to CWS and
RO Reject (1200 KLD)
shall be used for dust
suppression in ' Coal
Handling and - Ash
Handling Plant.




Monitoring Basin (CMB)
followed by treatment in =t
clarifier, Pressure Sand
Filter, Basket Strainer
Filter, Ultra filtration,
Micro  Cartridge  Filter
followed by RO Plant.

Yy
)
b/

5. Softening plant Collection in  Central
waste water — 120 | Monitoring Basin (CMB)
KLD followed by treatment in

clarifier, Pressure Sand
Filter, Basket Strainer
Filter, Ulira filtration,
Micro  Cartridge  Filter
followed by RO Plant.

8. Flue gas Neutralization Disposal to Ash water
desulphurization - recovery sump for ash
1440 KLD handling.

i Mixed Bed filter & | Thickener & Centrifuge Sludge for use in
Clarifier — 360 KLD Greenbelt.

8. . | Domestic — 480 STP of capacity 1 MLD Treated water reuse for
KLD greenbelt

'iv.  The condition No.05 mentioned in the CFE order in the Schedule-B shall be
1 read as follows:

“The total fresh water requirement for the proposed project is 12,000 m3/hr.
or 2,88,000 KLD considering the COC of 6.5 complying with the new norm of
3.0 m3/MWh, The industry shall follow Cycle of Concentration (COC) of 6.5.”

'v. The source of Coal mentioned in the Schedule-B, Condition No. 9 — Air —
‘ Emission from fuel burning of the CFE order shall be read as follows:

“The proponent shall use 100% indigenous coal with LDO as startup fuel and
Heavy Fuel Qil (HFQ ) for flame stabilization” -

VI Air-Emissions from fuel burning in Schedule — B shall be read as follows:

S.No Details of stack Stack 1 Stack 2 Stack 3 Stack 4 Stack 5
a) | Attached to Super Super critical Super Super Super
critical boiler critical critical critical
- boiler boiler boiler boiler
b) | Capacity of Boiler/ | 2600 TPH 2600 TPH 2600 TPH 2600 TPH | 2600 TPH
FurnaceKiln/Incinerator /
D.G.set/ Others
c) | Fuel form:Solid / Coal Coal Coal Coal Coal
Liguid/ gaseous
d) | Fuel quantity:(L 36376 36376 36376 36376 36376
/kL per day) TPD(85% TPD(85% TPD(85% TPD(85% | TPD(85%
PLF) PLF) PLF) PLF) PLF)
; e) | Stack height
i) From ground | 275m 275m 275m 275m 275m
: level
: f) Diameter / size, in m. 7.6m 7.6m 7.6m 7.6m 7.6m
g) | Details of Air Pollution ESP 10 | ESP 10 fields | ESP 10 ESP 10 ESP 10
Control Equipment: fields in | in series fields in fields in fields in
series ] serles series series
h) | Emissions at Outlet of [ SPM - 30 [SPM - 30| SPM - 30| SPM - 30| SPM - 30
Chimney: mg/Nm mag/Nm mg/Nm mg/Nm * | mg/Nm
S0, -1 80, - | 80O, - | 8O, - | 80, -
100mg/Nm | 100mg/Nm 100mg/Nm [ 100mg/N | 100mg/Nm
NOX - 100 | NOX - 100 | NOX - 100 [ m NOX - 100
mg/Nm mg/Nm mg/Nm NOX - | mg/Nm
Hg - 008 |Hg - 0.03|Hg - 0.03]| 100 Hg - 0.03
mg/Nm. mg/Nm. mg/Nm. mg/Nm mg/Nm.
Hg - 0.03

mg/Nm.




vil.

The solid waste mentioned in the Schedule- B, Condition No. 21 CFE order shall

be read as follows:

Sl Solid Waste
No | generated from

Quantity (Kg/day)

Method of Disposal: T

1 | Ash from boiler

i

(i) Fly Ash

3.19 Million TPA

Disposal té ash
pond (MTPA)

Dry ash
disposal
(MTPA)

Year

7 0.80 239,

2 1.60 1.59!

3" 2.40 0.78

40 3.19 0 .

*Total ash disposed to ash
pond is 4.77 MTPA

(i) Bottom Ash

0.80 Million TPA

. Bottom ash shall be send
to Brick manufacturing
industries ~ and  other

. construction material
manufacturing industries.-

« Unutilized Ash shall be
drsposed-oﬁ into Ashipond
which is.having desjgned
storage capacity for left
over ash for 25 years.

2 | Gypsum

3600 TPD

Shall be disposed to cement
plants.

3 | Sludge from water
treatment plant

360 m3/day

Shall be use in greenbelt

4 | Sludge from STPs

280 Kg/day

Shall be use in greenbelt after
sludge treatment.

5 | Waste from plant

400 Kg/day

Shall be Separate Orgamc and
Non organic waste. Organic
waste shall be compost and
use as manure.

Non organic waste shail be
land filled.

6 | Garbage from

-colony

1000 Kg/day

shall be treated Organic } waste
converter and
and used as manure.

7. | Waste Oil/Lube Oil

As generated

Shall be disposed' to
authorized ;
recyclers/preprocessors ;

8 | Batteries

As génerated

Shall be disposed to supplrers
on buy-back basis

9 | E-Waste

As generated

Shall be  disposed to
authorized recycling units.

In view of the above, as per the committee recommendation, the Board hereby
issues extension of validity of CFE Order dated: 25.07.2017 up to 31.03. 2026

The industry shall comply with the all the conditions mentioned in the EC
Amendment order dated: 07.05.2024.

All the other conditions stipulated in CFE Expansion order dt: 23.07. 2017 remarn
same with the following additional condition:

The facility shall provide High Concentration Slurry Disposal (HCSD) system
for preparation & disposal of high concentration ash slurry to ash dyke.




This order is issued under Section 25/26 of Water (Prevention & Control of

Pollution) Act, 1974 and under Section 21 of Air (Prevention & Control of Pollution) Act,
1981 and Amendments thereof.

Sd/-
‘ MEMBER SECRETARY
To,
The Chief Engineer / Civil / Thermal,
Mis Telangana State Power Generation Corporation (TSGENCO) Ltd.,
(A Government of Telangana Undertaking)
Vidyut Soudha, Khairatabad,
Hyderabad-500082.

Copy to:

. 1. The JCEE, Z.0., RC Puram for information and necessary action.
{ .2 The E.E, R.0, Nalgonda for information and necessary action.

/IT.C.F.B.O/l

@INT CHIEF ENVIRONMENTAL ENGINEER
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Item No.4:-
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
(Through Video Conference)
Appeal No. 15 of 2020 (SZ)
IN THE MATTER OF:

The Conservation of Action Trust
Rep. by its Executive Trustee,
Mumbai and Anr.
...Appellant (s)
Versus

Union of India and Ors.
...Respondent(s)

Date of hearing: 15.07.2024.

CORAM:

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER

HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

For Appellant(s): None.

For Respondent(s): Mr. Mohammed Aathic represented
Mrs. H. Yasmeen Ali for R2.
Ms. C.P. Kavitha Renjini represented
Mr. T. Sai Krishnan for R3.
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ORDER

1. The learned counsel appearing for the Telangana State Pollution
Control Board would seek short accommodation to file the
compliance report, though the time granted earlier for compliance

was nine months and the said period lapsed.

2. The learned counsel appearing for the State of Telangana also

seeks time to file the compliance report.

3. Let the matter be listed on 22.08.2024.

Sd/-
Smt. Justice Pushpa Sathyanarayana, JM

Sd/-
Dr. Satyagopal Korlapati, EM

Appeal No.15/2020 (SZ)
15t July, 2024. Mn.
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